
CENTRAl... Al)MINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

OA 29, 6.7, 8.7, 113, 1.26, 137, 181, 212, 266, 268, 
269,277,281,299, 300, 301, 302, 303, 31.9, 325, 
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Fhursday, this the 6111  day of March, 2014 

CORAM: 
Hon'ble Mr.Jtistice A.K.Basheer, Judicial Member 
Hon'ble Mr.K.Gcorge Joseph, Administrative Member 

0A2912013 

C.1-1. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of La!< shadweep-682 558 

'I'.P.Latheef 
S/o Atteka 
'I'hiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: N4r.Shabu Sreedharan) 

Versus 

Union Territory of I..akshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2. 	The [)irector of Panchayath 
Union Territory of Lakshadweep 
Kavarathi lsland-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

Applicants 



' 	2 . 

The E•xeëUtiv:e Officer 
Villáge.(Dweep) Panchayath 
Kiltan Island, Union Teiritory of I akshadweep-682 558 

5. 	The Principal 
Go:vérnrnent..Senior Secondary School 
Kiltan I s l and 
JO'erritry of Lakshadweep-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Ramdas (R3) 

2. 	0A67/2013 

1. 	Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
JiihTerritory of Lakshadweep-682 558. 

2 	Maisha F 
Sb Kidavu Kornalam 
Thenakka! House, Kiltan Island 
UI ion Territory of Lakshadweep-682 558. 

Respondents 

AbdUllaA.P. 
S/oKhalid 
Aliinapura, Kihan Island 
Union Territory of Lakshadweep-682 558. 

Rai 
S/o.S'thKbya 
Puhiathkfi1a 111am, Kiltan Island 
Upj.r Tiitry of Lakshadweep-682 558. 

SadMuharnmed Koya C.H. 
S/oMuthukØya 
Charnayath House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Rajèek Khä H.M. 
S/p Abdul, Rehman 
Aliyar f-Ious, Kiltan Island 
Uni,ori Territory of Lakshadweep-682 558. 

(By Advocate Mr, Shabu Siecdharan) 

Versus  

Applicants 
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I. 	onion Teftitory of Lakshadweep represented by 
th Administrator, Kavarathi Island-682 555 

T.  Ibidtor of Panchayath 
Uni .oO.T.erritbry of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Vi'Hage(Dweep) Panhayath 
Kiltan Island, Union Ferritory of Lakshadweep-682 558 

The Executive Officer 
• Village (Dweep) Panchayath 

• Kiltan Island 
Union Territory of Lakshadweep-682 558 	 Respondents 

(By Advocte,: 	(Mr.S.Radhakrishnan (RI ,2 & 4) 

bA87/2013 

I. 	Abdul Salam P.P., age 43 
Sb Saidmuhammed 
Puthiyapura, Kiltan Island 
La 1< shad weep. 

2. 	SidJhn,age33 
SioSjdinuhrnmed 

.8ttithq1tai 	Kiltan Island 
e. 	 Applicants 

(By Ad.pdte: Mr.Pratap Abraham Varghese) 

Versus 

I. 	The Administrator 
Uion Territory of Lakshadweep 
Kavai'athi -682 555 

2. 	Tf:Director,  Department of Science & Technology 
lhqdp Administration, 

555 •. 
3 

3 	ub 	iskraI Offlcei 
offithEnvironment Warden 
Drttherit!ofEnvironrnent and Forest, 

• 	Kiltan Island ?  akshadweep-682 558 

The Chairperson, Village (Dweep) Panchayath 
Kiltan Island, Lakshadweep-682 558 	 Respondents 



(By Advocate 	(Mi S Radhakiishnan (R1,2 & 3) 
(Mr R Rarndas - R4) 

 0A113/2013 

I. fvlut.hukoya.T.P. 
S/ø.IidaveHaji 
Thu uvathapuia, Kiltan, Lakshadweep 

2 SaliiP 
Sb 	Ibiahirn Haji 
Pardara, Kiltan, Lakshadweep. 

3. Yabob P.1K: 
S/oSubair.A. 
Punnakkad, Kiltan, Lakshadweep. 

4 AliMohammed 
SboAttaka, Aliyar, Kiltan, Lakshadweep. 

 Kunhikoya AP. 
S/b.Sayed Muhammed P.K. 
Aiakkalapura, Kiltan, Lakshadweep 

6 duIa A.  
S/6 K. 	T P 
AliorL Kiltan, Lakshadweep 

7 'yIunavvai 
Sb 	Shaik K K , Palliyachetta, Kiltan, Lakshadweep 

8 Sathai C H 
P. 

Chad ipura, 1ijtan, L akshadweep 

9 JaheemP 
S/ 	f'yTohrnried V, 
P akkyo1d 	iJian, Lakshadweep 

10 
...•. 

ThbttheedPT 
S'IO kunhi Haji, Pallithithiyoda, 
Kiltan, L.akshadweep 

(By Adocte Ms Daisy I Daniel) 

Versus 

S 

App! icants 



I. 	le Adminisrator 
UniOn.Territory of Lakshadweep 
Kavarathj-682 555. 

2 	The Chairperson 
Vi 11 age (Dweep) Panc hayath 
KI1ta682 58: 

3 	The Employment Officet 
Ka'äràthi, Lkshadweep-682 555 

Director of Pachayath 
Department of Panchayath 
Kavarathi 682 555 

The Executive Officer 
ViHage.(Dweep) Panchayat, Kiltan 682 558 

(. 

1-101 -ticuRural Assistant 
Villae (Dweep) Panchayat, Kiltan-682 558 

(By Advp;ce: Mr.S.Radhakrishnan-R ,34&5) 

5. 	O'A 1262O13 

I. 	Asadulla K.C. 
/oYousuff 

Knnichetta, Kiltan Island 
UT of Lakshdadwcep-682 558 

Kunhi.M. 
So Ainbukoy 
VIapdumrn&, iItan Island 
JTf Laksd8weep-682 558 

NätK. 
/o Mohammed 

Iniâ1am Kiltan IIand 
Lh7ofLakshqadweep-682 558  

On P.P. 
Sb Hamsa 
Puthenpura, Kiltan Island 
UT of Lakshdadweep-682 558 

RaekP.P. 
o Chándai3 
itbtiraKi!tan Island 

UT ofJRshdadweep-682  558 

r. 

Respondents 
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. 

6 	Kunhi K P 
Sb Pukoya 
Kattâmpally, Kiltan Island 
UT of Lakshqadweep-682 558 

7 	Abdul Kasirn P V 
SIo Muneer 
Pritàinveli,Kiltan Island 
U;ofLkhd'eep682 558. 

(By Advocate: Mr.Shabu Sreedharan) 

App Ii cants 

 

Versus 

1. 	Uion.TeiTitory of Lakshadweep represented by 
t1 Adrniiiistrabr, Kavarathi Island-682 555 

2 	The Duector of Panchayath 
Uio;Trtory of Lakshadweep 
Kavaiathi Island 682 555 

The Cbairpeeson 
Vi11ae1 (Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadwcep-682 558 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltal) Island, UniOn Territory ofLakshadweep-682 558 

he Envirniiet Warden 

Opaimët ofEnvironment and Forest 
ZonLOffTce, Kiltan Island 
Union Territor' of Lakshadweep-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2,4 & 5) 

OA 137/2013 

I. 	Jalalpdheen K.K. 
S4o Shik Pooyalap 
Popyalap HduSe, Kiltan Island, 
UT 61 fkshadveep-682 558. 

2. 	çtl:JslnC.H. 
bo Iallaloyâ 

Ilki/oda, Ki1tn Is land, 
UI' of Lâkha'dieep-682 558. 

Respondents 



IbiathullaTK 
S/ Ahamed 
1'hndja1. House, Kiltan Is land, 
UT oLakshadweep-682 558 

Améra1i A.P. 
S/o S'ed Mohammed 
Arakalapura I-louse, Kiltan Island, 
UT oLakshadweep-682 558. 

Ismail T 
S/O Yusuf 
Tholiyoda House, Kiltan Island, 
UT ofLakshadweep-682 558. 

Syèd.Moharnrned Koya K.P. 
S/b Mohammed 
Kanjipura HOuse, Kiltan Island, 
UT of Lak.shadweep-682 558. 

Ksimkoya C.H. 
S/o Muthukoya 
Ammipura House, Kiltan Island, 
Uf of Làkshdweep-682 558. 	 Applicants 

(By Advocae: Mr.Shabu Sreedharan) 

Versus 

I. 	•1.J;tjd.n. Territbr' of Lakshadweep represented by 
he Administ -ator, Kavarathi Island-682 555 

2. 	The [i'rectorfPanchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

3 	Fhe Chaiiperon 
Village.(Uweep) Panchayath 
I.iJt,n3sln..d,(Union Territory ofLakshadweep-682 558 

4 	TheecutivOfficei 
Village (Dwee) Panchayath 
Kiltan Island, Union Teriitory ofLakshadweep-682 558 

5. 	ThePssistatEngineer 
Electrical Sub Division 
Kilt'n Island 
Uno Territory of Lakshadweep-682 558. 	 Respondents 

\ 
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Ye 
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(By Advocate Mr S Radhakrishnan (Ri ,2,4 & 5) 

7. 	OAI8112013. 

I 	Sadakathulla A, age 38 
Sb Kunhi Aharnmed 
Ajnad House, Kiltan Island 
1ks1iad . eep; 

2 	Naiarulla P ,age 26 
$10 fuiihi 

• 	PaI1ihithiyodãHouse, Kiltan Island 
• 	Lakshadweep. 

. 

App! icants 

(By Advocate: Ms.Da.isy I. Dani!) 

Versus 

The Administrator 
Uiihn TerritQry of Lakshadweep 
Kayaiathi - 68 2  555. 

2. 	Th ,Q.J)a i rperson 
V,i1!ag (Dweep) Panchayath 
Kilt-682 558 

I 

3 	I)iiectoi bf'Panchayat 
Departmnt of Panchayath 
Ka')rathi-682 :558 

(By Advocate: Mr.S.Ràdhakrishnan (Rl& 3) 

8. 	O.ANo.21212013 

P.P. Hvvabi, W/o. AbdulSalam 
Labourer, Ag icültural Department, 
A&fi.j-:sNhd 	at Pallipuram House, 
Urflciii, 	of Lakshadweep, 
AgàiIslaI)d 

(By Abcte:MrYJaju Babu) 
: 

VOrsus.: 

I. . 	The Directordf Agriculture 
• Union Teiritory of Lakshadweep 
Ka'aratti Is1ani - 682 555. 

Respond ems 

App! icant 
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9 2. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

(By Advocate Mr. S. Radhakrishnan) 

	

9. 	O.A 266/2013 

	

I. 	SabirAli.K 
Kuriyathiyoda House, 
Kiltan Island. 

C.P. Firoz 
Chemmanam Palli House 
Kalpeni Island, 

K.P. Cheriyakoya 
Karuppathapura House, 
Kalpeni Island. 

MC. Jaffer 
Pakkipura House 
Kalpeni Island. 

Habsa. A 
Alikome House 
Kiltan Island. 

A.P. Naseerna 
Aynapura House, 
KavaratF1i Island. 

(By Advocat: Mr.B. Gangesh) 

- 	Versus 

The Admintrator, 
Administratioi of the Union Territory 
bfLakshadweep, Kavarathi —682 555. 
'Fhe Director (Services) 
Administration of the Union Territory 
of Lakshadwep (Secretariat), 
Kavaratti - 682 555. 

3.pepartmrit Environment of Forests 
Union Trriory of Lakshadweep, 
Kay r thi 	82 555. 

Respondents 

App! icants 

Respondents 
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(By Advo.cate:Mr. S. Radhak.rishnan) 

10 OANo 268/2013 

M NoorulAmeen 
Sb KC Sayed Mohammed 
Mulayam House, Agatti Island 
Union Teriitory, Lakshadweep 

2. 	B.M. Mansooi. 
Sb. Late A.0 Mohammed Jalaluddin 
I3harkath Manzil 
Agati Island, Union Territory 
Lakshadweep. 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

I. 	The Administrator, 
Onion Territory bf Lakshadweep, 
Kavarathi - 682 555. 

T)ie Director of Panchayath, 
Department of Panchayath 
Kavaratti - 682 555. 

Directbr of Since and Technology 
 

ad Enviihnent, 
U.nJQn Téijbr of Lakshadweep 
Ka\:thi68 

4. 	Directbr (LoUr& Employment) 
Kavárathi - 68.2 555. 

Specia1 Offioer 
Village (Dwee Panchayat, Agatti) - 682 558. 

(By Advocate: Mr. S. Radhakrishnan) 

11. 	9A.269/2013 

Ahamid Basheeri;., age 32 
S/o T.ounis 

Island, 
Lakshdveji; : 	•. 

(By A&atMrftshious KuriakOse) 

S 

Applicants 

Respondents 

Applicant 
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Versus 

I 	drninistiator 
Ujiib, 	of Lakshadweep 
Kavaathi 682.555 

2, 	The Chairperson 
Village (Dweep) Paiichayath 
Kiltan-682 558 

The Employment Officer 
Kavärathi, Lakshadweep-682 555. 

Diictrof:Pnchayath 
Department of Panchayath 
Kavarathi -682 555 

The Executive Officer 
Yillage (D'veep) Panchayath 
Kiltan-682 558: 

Horticu•ltural Assistant 
Village (Dweep) Panchayat, 
Kiltan-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,3 & 6) 

12. ................. 

T-Iameeadiâg&2 
D/o Salmd 
NambiFia House, <iltan Island 
Lakshad\p . 	 I  

(By Ad\octe: Mr.Grashious Kuriakose, Sr.) 

Versus 

1. 	Tk.Adniinisttor 
'UF of Laksha weep, Kavaiathi-682 555 

2 	bi'et p,f P. ä6hayath 
Dethènt 8f Pachayath pa 	n  
Ta'ai athi'-68'2 555 

3.etivO'fi'cèr 
'Vi ll'e (Dweep) Panchayath, Kilt.an-682 558 

Applicant 



. 

2. 	Sayed Badushä Muhideen S.V. 
Shahar Ban Vilas House 
Chetlat. 	 Applicants 

(By Advocate: Mr.Grashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

Th Administrator 
U'F ofLakshadweep, Kavarathi-682 555. 

Director 
Sciéiice & Technology 
çhetlat-682 556 

Dirctor of Panchayath 
Rural De'eloprnent Department of Panchayath 
Chtlt7682 556. 

Chrper,on 
Vi lla'ge.(Qvee) Panchayath 
Ch eti At 6 g2 556.  

AddI. Sub Divisional Officer 
Chetlat-682 556. 

Junior Scientific Officer 
Chetlat-682 556. 

Accounts Ofr 
eci ctariat, I<varathi-682 555. 	 Respondents 

(By Ad\octe: 	.Sadhakrishnan-Rl-3 & 5-7) 

14 	O4N0 2.99/2013 
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1 	A K Sajeed 
Akkara House 
Ka1peni Island 

2 	P. Haseerla 
Poodyem House 
•Ka•1peni Island; 

A.T. Ahadabi. 
Athanam Thottam House 
Kalpeni IsIand 

P.P. Sulaikha 
Puthiya Pandaram House 
Kalpeni Island. 

C.P.Nooijehan 
Chemmanarn Palli House 
Kalpeni island. 

6 	A.K. Beebi 
Arakkalar I-louse 
tKalpeni Island. 

7. 	M.P. Mohammed 
Mullipura House 
Kalpeni IsIard. 	 Applicants 

(By Ad\ ocate Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Adinistration of the Union Territory 
of Lakshadweep, Kavarathi —682 555. 

The Director, (Services) 
Administratiop of the Union Territory 
of Lakshadwep (Secretariat), 
Kavaratti - 	555. 

barnnto1Agriculture 
Union Territiy of Lakshadweep, 
Kavrathi 682 555. 
Rprsented by its Director. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan) 
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14 	 S 
15. QA300/2013 

E3.Koya, age 42, 
S/o Baminad, Bilutheth House 
Andrott Island. 

B.Ahamrned, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Mohammed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island. 

P.P.1Iassan, age 41, 
S/o Sayeed I3ukari M.P.,Pandathpura House, 
Androti. Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.i3ampathi, age 50, 
S/o Asainar, Kakkett House, 
Andrott Island. 

C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chettathada I -louse, 
Androti. Island. 

K.P.Mohammed. Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island. 

T.P,Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Andrott Island, 

B.Mullakoya,age43 
S/o Kidave, Bithnatt I-louse, Kavaratti Island. 

P.P.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

A.Jamal, age 48, 
S/o A hdul La Atta1ad, Aliyathara House, 
Androti. Island. 
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A,Mohammed Mustafa, age 32, 
S/o Kidave, Aliyàthara I-louse, 
Andrott island. 

L.Khadeejomabi, age 4.7, 
D/o Buhari, Lavanakkal House, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.Moharnmed 1-lussain, age 37 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.l-Iakeem, age 48, 
.S/o Siddique, Pudiya Nalam, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Komalarn Kattu, 
AncIrott Island. 

K.K.N.Khadeejornmabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakarn, Andrott Island. 

Mohammed Murshid, ae 36, 
S/o. Koyamma K.P;, Mooathada, 
Andrott Island. 

KC.Mohammed 1-lussain, age 39, 
SbàSayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.Hamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott island. 



. 

M.P.Khaleel, age 37, 
S/o Assainar, Matharapura House, 
Androfl Island. 

P,P.Hassan, age 41, 
S/o Abdul Khader K., Perumpally House, 
Andron Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathummabi, age 37, 
D/o YousafT., Lavanakkal 1-louse, 
Androfl Island, 

1-1.K.I-Iussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Andrott Island. 

M.P.Mohamrned Rafeek, age 31, 
S/o Koyamma, Kunnarnkalarn House, 
Androti Island. 

K.Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyamrnada House, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott Island. 

K.K.Mohammed Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadarnali House, 
Andrott Island. 

A.Is1eed Khan, age 39, 
S/Qyeed Ismail, Aliyathara House, 
Anthott island 

K.Ab1u1 Salam, age 33, 
S/o Muthukoya, Kannathimmada House, 
Andrott Island. 

• 	36. 	K.K.Anwar 1-lussain,age 31 
S/o Koya V., Kerakkada I-louse, 
Andrott Island, 



P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott island. 

T.M,Moharnrned Aliyul Akbar, age 32, 
S/o I3asheer, Kalachiyapura House, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Android Island, 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Android Island. 

P.P.Mohammed Farook, age 37, 
S/a Pookunhi Koya, Thekila 111am, 
Andrott island. 

C' 

M.M.Sayeed 1-lussain, age 27, 
S/a Sayeed Koya, Moosankakkada I -louse, 
Andrott Island. 

M.C.l-iamrnedathbi, ago 37, 
D/oYlousaf, Mylachetta House, 
Android Island. 

.Doulathabi, age 33, 
D/o Kidave, Lavanakkal House, 
Andron Island.. 

Guhar iviadeena Beegum, age 37, 
D/o:Mohammed B, Aliyathara House, 
Andrott Island. 

46 	K k Pookunhi Koya, age 36, 
S/ó 	coob, Kolikkatt 1-louse, 

AndioU island 

47. K.Dervesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada House, 
Andrott island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 
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. 

Jhe Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshâdweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\/ i I lage. (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada House, Androth. 

Mohammed Sharnsheer M.K. 
S/óBathesha U.P. 
Mayamkkada I-louse, Androth. 

Mohammed Asker 
S/o Seethi 
Aliyathara 1-louse, Androth. 

Ndush°akhan M.K. 
S/pSi.ied Koya 
i\4ayamkakkada I-louse, Andi oth 

9 	Mohmmed Kasim p p 
S/b:1idave, Palathupra I-louse, Androth 

Abdu.Akbar 
S/ 	bair 
Pandàth Puthiya Pura 1-louse, Androth 

Mujeeb R'ahman 
S/ ,o Ibrahim 
Aliyathara House, Androth 

Sa'j ,.aj K.T. 
1qsim Koya 

njiinathi 1-louse, Androth 



ILI 

Mohammed Hassan 
S/o Kunhi Koya 
Aye.namada House, Androth 

Mohammed Abdusalarn T 
S/o Abusala 
Th.echeri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

MuharnmedKassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamma 
S/o P.:K.Kidave 
Palathupura House, Androth 

Muhaimed Khaleel 
S/o A1idu11a 
A.!iyaharaHouse, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 

herikka1 Puthiyapura House, 
An ciroth. 

(By Ac :catp: 	Mr.S.Radhakrishnan - RI-4) 
(Ms Rekha Vasudevan (R5-19) 

Respondents 



16. 	OA3O1/2O13. 

1. 	Attakoya T.V, ae 44 
S/o Koya Thankga!:T, 
1 hailath Valiyakkattu 
Androth Island 

2 	Sayecd Koya, age 43 
S/o KyaKidaVe, Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Biriyamrnada House 
Androth Island. 

Yousai,age6O 
S ./o Ahammed, Kandalath House, 
Androth Island. 

5 	Mujech Rehman, age 35 
Sb Koya, Kaiachetta House, 
Andioth Islaid 

Abdti1Nasar;:e38 
S/o : alla Koya, Kunnashada House, 
Aridroth Islaid.'. 

Mohammed i3asheer, age 37 
'S/o Yacoob, \Iiyathara I-louse, 
Androth Islahd.. 

35 
S/oS 	K.çya, Pandath Puthiyapura House 
AiiIrothI 	id 

PookbSia, age: 
Sb Koyamrna,Mayampokada House, 
Androth is'and. 

Noulal, age 43 
Sbo .JKoyanm. Kpya, Thacheri House, 
Androth Islanl. 

ii. 	Aii,age37 
SboSeethi., hcheri Moosathada House, 
AndrQth island. 



12. 	1Iassan, age 
S/O Jamaludheen, Kadiyammada House 
Androth island.. 

11 Mohammed Rafek, ag& 41 
S/d Ayhomn-i'abi, BilUtheth House, 
Añdróth Is1and. 

Jala.1 âgè 37 
S/o Kunriiseedhi, Palathupura House, 
Androth Island. 

Farook, age 49. . 
S,/-O. Koyamma, Pochalarn House, 

droth Isladd. 

A.bu! Hàssan, age 5 1 
S/p :Abduj Khade r, Karachetta House, 
Añdroh iadd. 

16ya,e48 
1S./Q Sayeed Mohammed, Thacheri Moosathada House, 
ArdrbthJslànd. 

l3asheer, age 47 
Sb. JKidave., IVIpodampura House, 
i4ndroth. island: 

N.uhammed Ii:ssain, age 42 
5/0 Ilamecd;Azhjkakem Pura House, 
Androth Island 

20 	labbai, age 39 
Sb Nalla Koy, Kunnashada House 
Andioth Island 

l'/tohammed Liyaudden, age 33 
S/o.Säyeè.dMhammed, Neelathupura House 
Androth Jsland. 

Habeed, ac 42. 
So SayecdM hammed, Kunhali House, 
)\ndroth k1and . 

Sh:ahdhkameed;ae 33 
S/o Kidave, Poodarnkakkada House 
Ardrdth Island. 

Raidad Beebi, age 46 



Sb 	Siddeqi.&,Puthiyana1akam House, 
Androth Islana 

25 Indeen, age 60 
S/o Ahamnied, Kandalath House, 
Andioth Islard 

26 Mohammed Saleern, a9e142 
S/o Sayeed Mohammed,4 Kunnashada House, 
Andioth Island 

27 Gafooi,age4l 
Sb 	'I hangu Koya, Pentamve!i House, 
Andioth Island 

28. Sieequeag 	43 
• S/Kidave, M6diyothada House, 

Andioth Island 

.29. Shanavas, âgd 33 	. 

S/o Kunhi Koya., Pochalam House,. 
A,ndioth tslañ1. 

30 Pookunhi, age SOn 
Sb 	lKidave Aliyathara House, 
An 	otlilsland 

31 
I 

Ka1ela 	39 !  
.0 Buhari Aanakar House 

Andioth Is!hçl 

32. Iiy . age 6. 

Sb 	Hamza Koya, Aliyathara House, 
Andioth Island 

33 Mohammed 	sheer, age 39 
Sb 	Sayced Mohammed, Aliyathara House, 

dl Anotil Island' 

34 
( 	 ! 	 F 

Mohamnidifi, age 33 
Sbo'SayeOd Isii5ail, Aliyathara House, 
Aniioth Island 

'I 	I 

35 Cbeiiya Koy,age 46 
/0 Kader, Matharapura House, 

Andioth Island 

Ii 
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36 Mohammed Saleem, age 33 
Sb Koyamma, Kannipura 1-louse, 
Andioth Island 

37. 	Sb aili s d dee n, age 33 
S/,Abdu1 Kadef, Belichetta House, 
•Anroth Is1hd, 

38 	Kunhiscethi, age 47 
S/o Aboo Sala, Lavanakkal I-louse, 
Androthisland. 

Yacoob,age45 
So Sanddeen Kunnashada I-louse, 
Androth Jslaid. 

Abdul Jabban, age 38 
Sb Sayced Mohammed, Kannichetta House, 
Androth Island. 

Jamal, age 41 
Sbo,Sayecc Bukari, Bidumkattu Bilutheth House, 
AndrothiSland. 

J. 

'tid:, 
U!bSayedBdkari, Thacheri Biyyada, 
Androth Is1nd. 

84j1ia1eun,age29 
0b6;Nalla1oy, Làvanakkal House, 
Androth Island. 

Shaha.r\as feeum, age 28 
Q'JUrlh1 :Ko'a, Lavanakkal I-louse, 

AndotI th1àd. 
.: 

32 
i; ol 	1i;Rahrnath Villa, 

doh: Island I 

âmdhP.P.T, age 33 
Sp Nsals,, çhadath House, 
Androth lahd. 

Iqbal, age 42 
S/o yoUsa F,. Pndaram House, 
Androth Island. 



48. 	Hassan, age 2. 
S/o Sayccd Bukai i, Mathai apui a I-louse, 
Andi oth Tland 

49 	Mohammed Saleem, age 38 
S/6 Yousal, I hailath 1-louse, 
Andioth Island 

50 Mohammcd Musthafa, age 36 
Sb I Pookoya,:N.eganmaØa I-louse, 
Androth Island. 

SI. 	K,oya, age 36 	. 
S/a Attakoya., Mathil House, 
Androth Island. 

52 	KamiLa ge4l 
S/a. M uthu IK.oya, Palathupura 1-louse, 
Ancftoh Island. 

53 	As11 5 agc30 
Sb Swthi Koa, Lavanakkal House, 
Alldl.6fll Island 

S:ikaiya, age•2 

S.° ML!thukpya, Bilutheth I-louse, 
Androth Island. 

SIihag 37 
S/ 1K Lmikoya.,Aynarnada  1-louse, 
And roth lsIaid. 

56 	l\CIhflldthU lid, agc. 39 
S/a S ddccquc, 13i lutheth I-louse, 
Andioth Island 

57 	Mohammcd Aslarn Nasci, age 40 
S/a .Sayeed N1Qhamrned, Palliyet House, 
Andioth Island 

Sayeed Mohammed, age 42 
S/a Kasimi,ichadapurakattu House 
Androth 1sIaid. 

Aiivar Hussairi, age 29 
S/a Pookoya, Kunnashada I-louse 
Androth Island. 

S 



. 60. . FIà.beebu RaImri, age 28 
S/a Sayeed Mohammed, Kunnel House 
Andioth Island 

61. 	 ge3 
0... Koy T<eiiakkada House 

Andioth Is1and 

62 	Chei iyaKoya, age 32 
S/o,  Aboo Salah,Perumpalli House 
Androth Island. 

Mu.jeeb Rehman, age 37 
$/a Sayeed. Buhari, Karakunnel House 
Androth Island. 

Nbufel 1(,.age 33 
S.io Nattaya Koya, Cheriyadam House 
Andioth Island 

65 	Ad1 amad, age 45 
S/ ]Koyamma Kai akkada House 
Andioth Island 

66. Shaniu Shiamobs, age 34 
S/o Cheriyakoa. M•., Pentamvilapura I-louse 
Androth Is.lançl. 

67 	MahamrnedAbdul Naser, age 308 
S/a Jaleel M Kottiathattu House 

lait 

kndi oth Islic1 

68 	ohainndthahulla, age 33  Of 
S/a Koyannkoya, Nallal House 
Andiath Islid 

69 	Iiathul1ah,ge 30 
S/a Kunhisethi, Petumpalli 1-louse 
Ahdroth lhçL 

70 	Riyas age 29 
S/a Shaik Kab'a  P S , Pentambelipura House 
Andioth Island 

71 	Nisai, age 3J 
S/p Kidav P , Pandathu Lavenakkan House 
Aidi oth Islahd 



c 

72 Rahmat, age 42 
:S/0 Pookutty M , Mathi1 House 
Andioth Island 

73 Mohammed Hassan, age 37 
Sb Sayeed Mohammed, Achammada House 
Andi oth Island 

74 Shamsudecn,agc 32 
S/o Muthu Koya K , Nellai House 
Androth Isli'd. 

 Mohammed Nséer, age 28 
b,Muhathmd, Pentamvelipura House 

Androth Island. 

 Raulath Beegum, age 29 
5/0 Thangakôya, Arathupura House 
\fldrOth Isftmnd. 

77 
	

Fathahuddeh', age 38 
Sb 	 , .Makket House 

ii 

78 
	

Badaiul Mdne, age 32 
Sb i\hdul Khadci, Moodampuia House 
Andioth Islapd 

79 Mohammed Mustafa, age 33 
Sb Ahammadiya, Jabalpuia I-louse 
Androth Is.lanI. 

Me MohammqdKasim, age 47 
Sb Kida.'eVK , Makket House 
Andioth Naçd 

F:' 
	

MoImi1ed A, b'oosalih, age 40 
SbSayeed 1'v16hamrned, Bilutheth House 
Andi oth Is!ad 

Kunhisedthi, e 47 
S/o Yousaf, Mcthaiapuiakattc House 
Andioth lslard 

83 
	

I lamsa Koya, age 42 
Sb Ahàmm€d Makkett. I-louse 
Andioi.h Islard 
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 Attakoya, age 49 
S/b Yacoob, Aliyathara House 
Androth Island. 

 Ialelge9 
Sb 	$a'yeed,Cheiikka! Piithiyapura House 
Androth Jland. 

 athhu1l; age 34 
S/P Sayeed Mohammed, Palliyett House 
Androth Island. 

 Basheer, age 55 
1'hâcheri Moosathara 
Androth Island. 

 Mohanmed Farook, age 33 
S/So Nallakoyaç.L., Tharampalli Makket House 
Aridroth I1and. 

 Abóp1ih a31 
S/p Slaik Koya, Moosakada House 
Aidrqli Island. 

 Salen, ae 31'  
S/oSeethi,Karakunnel House 
AncHth tsland. 

 Mohammed Kasim, age 33 
S/o, Sayed l\qlammed P.C., Pathada House 

d?s 7 ,è: 

 çieiiy1<oy 	age 44 
S/o Kiday 	I ç'Lavanakkal 1-1ouse 
AndrotiTs1ahd. 

• 	 93. Moimedssain, age 41 
Sb 	:Sayed Jrnail, Kandalath House 
Androth Island. 

 S a b i r Khan, age 33 
• Sb 	lKQyamrflakoya,  "Thattarnpokkada 1-louse" 

Androib !slai1d. 	• 

 i1 [ ssah 43  
S/10 S;4yed' Bukaii, Podarnkakkada House 
AidtF 	Is:1hd. 	: 



S 96 	Akbai C , age 33 
Sb Attakoyd 'K Edayakkal House 
AndOtb'Is 1 ahd 

97 	Abd1 	age 33 
/o Thangakoya P , Kunchali House 

Andioth Island 

98 	m Mohamed Musthafa, age 42 
fdayakka! House 
Androth Islahd. 

99. Navas, age 25 
S/0 UussaitiTh.áhira Manzil 
Andioth Is!aid: 

100.hanava
8'~Ig: -eh'  , Mathil House 

Andioth Island 

101 Hassan, age 33 
Sb Seethi N'I, Lavanakal House 
Andioth Island 

102. M:ohapined.Baheer, age 42 
Sb Ypusaf, Ne! lal House 
411d10t11 Island 

1103 Sharn$u1een,age 36 
S/pNalTaKunnashada House 
Anth island 

ilL 

1104 Zainul A6d, age 26 
Sb Kidave K , Palliat House 
Aidioth Islàiid. 

105. Muthu Koy.aae 39 
Sio Kunhi Seethi, Makkette 
Andioth Island 

1106 Mohamiied NIukhbee1, age 30 
S/p Koyammakoya, Kerakkada House 
Androth Isln 

1107 	hm ausudee m,age 27 
Sb Koya Kidave M P , Pandathupura House 
Andioth 1sIard 



Ii 

II 

 

 

115 

117 

•i 

IpJ 

• 	 .: 

Shihabudhedj age 27 
S/o Mthhu Koya, Pandathupui a House 
4ndioth 	 dJ.  

001 1.1 a, age 29 
Sb Sathar, Kannipuia House 
Androth Island: 

Jalal, age 49 
S/o YousacP , Moodmpuia House 
Andioth Island 

Kidavu, age 55 
S/ neën NI .,.Biriyämmada House 
Andioth Island 

Iidav:u•, age 59 
S/0 Irjab, M&dçt I-louse 
Andioth Island 

Mohammed S1ahudheen, age 26 
S/oKyTP:,.KandethHouse 
AndbthIs1aid. 

Mohamcd, Shakeer, age 22 
Sb Kinhiseethi, Makket House 
And4oth lslaçid 

Moairne Aithaf, age 24 
Sb Jamal Mayompokkada House 
And.oth I1and. 

Abdul Gafoor, age 28 
S/c) Nal1akpy  T, Bappathiyoda House 

w.
A nd,roth Island,. 

N'lohammed Yathiya Khan, age 23 
Sb Bshci K , Mathil I louse 
Andrbt.h11bd 

I• 

ii 

Nalla Koy, age 39 
S/oKhadei, P. PC, 
Andioth Island 

Kunnikoya, age 35 
Sb Ahmcd, Fonnikarn House 
Aridroth lslärd. • 



? IQ 

120 Zainul Abid, age 41 
S/pAssainar7N.P., Kandalath House, 
Andioth Island 

Mohammed, age 50 
S - /o Abdul Khader, Kaval Chetta House, 
j\ ndroth Island. 

AbuNasir,age 36 ' 
Sb Siddique,.KunnaThada House, 
Androth Island. 

Mohammed Aboo Sa!ih, age 37 
S/o ,Musthafa,. Ammelarn House, 
And roth Island.. 

Koa, age 37 
S/o Sayeec.i Mohammed, Lavanakkal House, 
Androth Island; 

Mohammed Rafeek c.p., age 38 
S/p Sayec1, qherikkal Puthiyapuram 
indi oth Island 

126 MoImmed Rafek, age 40 
Sb Ukkas, Ji Iutheth House, 
Andi oth Island 

Mukb1 	ge :28 
Sb Majeed L , Peiumpalli House, 
A.ndith Island. 

Rasheed Khan, age 33 
Sb Kidave A , Biyyadachetta House, 
Andjoth Island 

129.Mohalcd Fiook, age 31 
S/o PokuUy Kunnel House, 
Aidi oth Island 

130 Rahniathuliah,, age 31 
Sb 1(oyamnia1K P , Bappathiyoda House, 
Andioth Island 

131 Mohammed Kasim, age 30 
S/o Nallakoya,, Jçennashada I-louse, 
Andioti 1s1arid 

J 

S 



. 132 Mohammed I azal, age 38 
Sb 	Kidave M P , Kandalath House, 
Androth Island 

133 Mohammed Abul Gafopr TM , age 38 
S/o Nail akoya, Thai anilty  Makket House, 

• Androth Islanj.: 

134 Jamal, age 57 
S/OKida/e, Poovadakkattu House, 

• Androth Is1an.d 	H 

135. Mohammed Saleern, age 31 
S/o Hassan Kunni, Keyiyoda House, 
Androth Island. 

• 	 136. Koyamma,ae 47 
S/o Aboo Saleh, Kavaichetta House, 

J1and, 

137 I1idaiathulla, age 38 
S/oKoyamrna, Karachetta House, 
Androth 	slan.d.11  

138. AbduiAzeèKhàn, age 41 
S/o Mohamrried, Birayammada House, 
Androth Island. 

139 SharnsuddIeen, age 32 
Sb 	Sideeque M P , Pazhayakamkattu House, 
Ahdioth Islahd 

140 1sHe 	age 33  
o I(óyaipkoya, Ammelam House, 

Andoth Island 

141 Nitakoya, ae 50 
S/Ahâne4I.O., Matharapura House, 
Andjoth Island 

142. 
'H 	• 

1 -I4i7a:K4age 43 
S/p J Ida v 	,Aiiyathara House, 

Jan. 

143 Mob 	eç1issain, age 28 
Sb 	1sa4 1? , Ammelam House, 
Adioih 	1pd 



144 Sayeed srnaij, ' ae 58 
/o idu1Ia P, Pudarnkakkada House, 

145 AmjathKhan,age2 
Sb Buniyarnin, Ammelam House, 
Andioth Island 

MbIarnñdI1b1, ag8 
S/o Nallakoya,:Perumpal!y House, 
Androth Island. 

Pookuhni,.ge56 
S/o YousafI-1.ji .Bappathiyoda House, 
Andioth Island 

148 MoIjanined Iasheer, age 38 
Sb kidave A, Mayarnpokkada House, 
Andioth Island 

149.he.riakoà 	36 
S/a 1(unhikby P. , Thacheri House, 
Androth. IIand 

150 Nasecrnudheer ( S P , age 28 
S/p Abdul Kader T, Kaiachetta Sarommapura House, 
Andioth Island I. 

151 Abdpoo, age 41 
Si SayeedBuhii  M, Kunchali House, 
Andioh Island 

152 Iyabuiahman, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth L.land 

153 Kuihihi, ac 46 
S/o Kadei,Pelurnpalli House, 
Andioth L,land 

154 Páthurnrnai,'age 52 
Q/p 	'anikoya, Kol ikkattu Naduvilkam House, 
Andioth kIänd 

155 	afiyu1h, ae25 
Ibo 1-Iarna Koya, Aliyathaia House, 
Andidth IIarid 
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156 Scethi,age6O 
Sb Assairai, Pachanal House, 

ndiot1i Island 

157 Sadakkathul!a, age 3 
Sb Buhaii V K, Chettapokade House, 
Andioth Island 

158 Bashcei, age 401 
S /0 Sayecd K , Kunrthashada House, 
Andioth Island. ..: 

159 Mohammed Kuiaishi, age 25 
S/oS ayed Mohammed, Karakunnel House, 
Andioth Island 

160. 1 S:i.aj, a ge 47•. 
S/oKidàveK., Kunnumpura House, 
Androth Island. 

161. 	ohanmed Rat age 31 
Sb. I-Iamza KoyaK., Pathummapura House, 
Aildmili Island.. 

162 Z1nu1Ad age 26 
S/o.iNàllakoya ( C ,Palliyat House, 
Andiqd Island 

163 Abd! Jabbai, age 35 
Sb Kunni Sethi, Makken House, 
Aiidioth Island 

164 	ajced Mohaiimed, age 54 
S/o Kidavu, Poovadakkattu House, 
Andioth Island 

165 Attabi, age$ 7  
D/o YbuscfK  P , Thacheti House, 
Ando i1.pd 

166 I3a116 s ae t 3 
D/o Koyann1koya  P , Thacheii House, 
Andioth Island 

167 Yakoob, age 40 
Sb Kidavu K, Ammelarn House, 
Andioth Islahd 



. Mohamrneçl Iafee, age 42 
S/U Koyaiimakpya, Mayampokkada House, 
Androtl Islad. 

Mullakoya,age47 
S/o Majeed K:, Lavaiakka1 House, 
Andrbh Is1ad.  

Pookunhi,ag 46 
S/o Kidave P., Amh i'~Iaiil House, 
Androh Island. 

Mohammed 1asirn, age 46 
S/o Yousaf, Bâppathiyoda House, 
Androlh Island, 

Kadca,age5l 
D/o Kidavc K. Thacheri I-louse, 
Androth Island. 

Mullal?i, gc 4 
D/o.Iiçia\j3., Palathupura House, 
Androh T.iaid.. 

an'zobiWi Zyeed PP., age 25 
S/o ,M .P.1thullah, Puràthikkatt Puthiyapurarn, 
Aidroi i Island. 

All AkbarK.ae25 
sIoChcnyakoya, Kannathimada, 
Androth 1sand. 

Mdhaiimcdacm, age 33 
S/o Shaikpy, Kunhal I House, 
Aridroth Is1d 

(By Advat'c 	1k BGangesh 

S 	
Versus 

The Admini&tor 
Adiinistratibi f the UT of Lakshadweep 
Kavarathi 	555 

Departmeit 	griculture 
UT of' La.kha4*bep, Kavarathi 682 555 

Di rector, 

3 	Diiccto o Panlayats 
S 	 - 

Applicants 
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Depaitnient of Ianchayats 
içlmitnstiation pf the UT of Lakshadweep 
I(avaiI82 555 

4 	ViUae (bwep)Panchayat 
Andi othIs1n1 i ep esented by its 
Executive Officet 	 Respondents 

(By Advocate Mi S Radhakrishnan) 

17. 0A30212013: 

Jailer, 'age 3: 
S/P Babuj.an, Papnethechetta I-louse 
Amini island 

Faiooqu;age33 
$bo Kade, Kulandarn House 
14llTIni island 

3 	Abdulla Koya, age 50 
S/o Attakoya, Malika House 
Aiiiini ilahd. 

4 	Nallakoya, age 40 
Sb Abdulla Koya, Puthoya Kanniyarn I-louse 
Amini Island 

5 	Au Mohamrdd, age 47 
Sb 	ohaimed, Kombarn House 

6 	Siaiaud4ei, age 36 
Kidave, Kotechetta House 

A n 	Island 

7. 	Jbbr 'P.0 age 36 
Sb Cheriy:a Ko)/a, Purakkachetta House 
Amini Island 

8 	Yousaf, age 36 
510 	içlei, [3eliya6hadachatta F louse 
tiin sInd 

4 

'I 	11 

9 	N4uffiyag 33 
Sb Sayed Sheikoya, Marnpuiam I-louse 
Amni Island 	 Applicants 

(By Advoèatc Mr K B Gangesh) 



f. 

2. 

le- 

S 

District'Panchayat 
Aminirepresented by its 
Executive Officer. 

Village (Iweep) Panchayat 
Amini Island represented by its 
Executive Offiqer. 	 Respondents 

(By AvQcate:Mr.S.Radhakrishnan/M/s Sheriff Associates) 

18. OA 303/2013 

I. 	bc;obkt' P., age 41 
Sb Kuihikunhi, Pallam House 
Kavarathi Island. 

2. 	N4usthafa B.K., age 45 . 	. . 
/o Sayeedakákada House 

Iavàraihi IsI.nd.. 

3 	Mohaie Shafi 1 M , age 34 
Sb H izatMvI, Malika House 
laarath1 Is1hd: 

4. 	AbdtilNarA,P., age 43 
S/p ChcriyakoyaK., Aynipura House 
Ka'arahi Islnd. 

Yacoob K.P., age 41 
S/n Kidave U.P. Kuttipapepura House 
Kavarathi Island. 

AlikoyaIc,g31 
S/o.hP 11iyam House 
Iavarathi 	i1ti': 

'I 

Si. 	 .5 	
• 

: 	li. 
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7 Mujeeb Rehnian U P , age 34 
Sb Alikoy'a C K, Uthampokakada House 
KavaiatFi Island 

8 'ihaikdyaV'n 	ge43 
Sb9 Ukkas, Vadakki fapura House 
Kavnathi Island 

9 Mujeeb Rehman B, age 30 
Sb 	i'hangakoa, Bire11 Eouse 
IKavaiathi Island 

10. Sajitha 1'., age 3.. 
i)/o AliAradam, Poovihoda House 
Kavarai.hi Island. 

11 

 

13asheei P 1,ge 44 
Sb Mohammed Pallipura, Puthiya 111am House 
Kavaiathi Island 

12 	Abdul Rafeek K,, age 44 
Sb Ahmed Kawmmada, Kadapuiathaba 1-louse 
Kavai aihi Island 

13 	Salcem Al', a 34 
Sb Mohammed C P , Athampapepura House1 .

Kavai a.hi Island 

14. 	1\4ohammed 11ussain P A , age 29 
Sb Khalid 1-aji K?, Puthiya Alikom 1-louse 
Kavai.athi Island 

15 	ShajShanCT K, ge 35 
Sbk amz thu inikad House 
Kavatathi js14ri 

Aiwar A.P., a: 39 
Sb Muihu, Ayncpui a 
i<d\'diathi Island 

13a'.heei S ag 35 
Sb I Iamzath A 1,Safiyabiyoda 
Kavaial1?1 1sand 

Ukl<, 	45 
Sb AbdobakeCr, Melillam 
Javai aihijs1anP 



. 

7 19 	Hamzath, age 2 
/o man Haji, Aynepura 

Kavaia.th Is1an1 
r 	 I 

20 Mujeeb Rehrnan, ag 638 
Sb Harnzath A I , Safiyabiyoda 
Kavaiathi Island 

Manikfan K.P.;:age 30. 
S/o Abdulla A,Kuttitap,pura 
Agatti lland; 

I1idaythu11aS.., age : 36 
S/o Hamzath B K, Subaida Manzil 
Kavaiathi Island 

23 	Ansat PP,age3l 
S/o.Chei iya Koya K P , Pakichipura 

àrathi Islaicl. 

Suliian K..P,,age 38 
S/o Kidave.U.P., Kuflipappepura 
Kavai athi Island 

c ob : C;P. age 4Q. 
S/O Yousu'P , Pulecnakeel House 
lKavarathi1  Island 

26 	NimnP , age 34 
S/a 2akJJah)5Kochlpura House 
Kavaiathi Island 

27 	alcem V ac 9 
Sb Harnzth \f1oda House 
1Kavci atlii Island 

28. 	Auakoyai3,ag4l 
$/a Aboohacket M I, Biiekal House 
KcIVdl cIUhl Island 

	

29 	Nausba 	\{ ,ge 30 
$/a KirniM çC, Palliveedu House 
Kavaiathi IslanI' 

i . 

	

30 	4ohmrn4 qib1 K K , age 31 
S/a Kasrru P V , Kunnamkalarn House 
Kavatathi Island 



Kavarathi Islard. 

Iookoya P.P., age 48 , 
Sb B.bujan M., Puthiyaura House 
Kiltan Islahd. 

1-1ussainali K.P., age 33 
Sb M uhammed C., Kuttithayapura House 
Kavarathi Island. 

Sulairnan M., age 37 
Sb I-Iamzath M., Maidanoda House 
Kavarathi Island, 

Kaja 1-lussain C., age 37 
S/o Ahamn-e'd Khan T.P., Chungam House 
Kvarthi Il'át1. 

37 kjeehman T K , age 38 
SJo Iirilkad House 
Kvarathi Island: 

Mohathmed Sháfi K.P., age 32 
S/o Sayed PooA, Kakachiyapura House 
Ka'àrathi I1and. 

ohamnicd RfI B.; age 33 
S/o Afta.kdye'  T.P. Beeranthoda House 
KavaatihiIlarid. 

40.IIee1g3 
St1Uthi?Th1een!<eeI House 

avathi Islnd 

41 	Ummei P ,age 37 
Sb Udàif'a C.?., Thekila [11am 
Ka\arthi Ihd. 

42. Mohammed Reek, age 37 
Att I<.P. fl o karac hiyapura  House 

Kavarat1i 	land. 



:'• 
(_) 

43 	Mohamnie Bi:  ge 1 
Sb Kidave'KI?, Baiakaroda House 
Kavaiathi Islnd 

44 	Jaleel P , age43 
Sb AtIai e1oda, Po6varnmada House 
Kavaiathi Island 	H 

45 	Dclhath, age 33 
Sb Mohammed I , Amanathakepura 1-louse 
Kvàiadi 1s1an. 

. 

46. 	Sharàfudheh, age 24 
Sb61Ali A., Poovmoda I-louse 
Kavrathi 1sInd 

(By Adyocate: M.KB.Gangesh) 

Vei sus 

[he 	 hisiatoi 
Adriiiii'sti hiion of the UT of Lakshadwcep 
Kavalathi-682 555 

2 	Dpitmei 	fAgiicultuie 
U F pf Lakshdweep 
Ka\'a1athI-2 55 iepiesented by 68  
it) 	ectoi 

3 	Diiectoi ol Paichayats 
Dcpai tmcnt f Panchayats 
\dmimstiation' of the UI of Lakshadweep, 
Kd\'aicthi-682 555 

4 	Dityt Pichayat 
1a\aiathl IcIsFhtcd  by its 
Iiiecuti'e Officei 

5 	Village (Dwccp) Panchayat 
Kavaiathi Island  i teptesented by its 
I \ecutive Offiei 

(By Adocate Mi S Radhakiishnan) 

19 	0A319'!204 

Pt 	age' 3A 
V NI  /O icUSc Ratliiimeectta House 

Auifli 1s1and 

Applicants 

Respo ii dents 



N4:Khieë1 age3 	i 
Sb Khadei Màrnano1a House 
Amini Island. 

P.l.Siraj, age 31 
S/o Abusaia, Putjiyaillam House 
/\iiini Island. 

K.K.Razak, age 27 
S/o KhaderkOya, Kunniyatamkakkada I-louse 
Ainini Island.: 

6, 	P.'Ashraf, age3 
S/6: Aha1l2ed, Pallam. House 
Aniiji Island.: 

.C.Móos, age 44 
Sb .Attakoya; Keelachery House 
Amini Island. 

13.Kasmikdya; age 42 
S/oCheriyakoya, Balapp House 
Amini Island. 

age 41 
S/b Haiak:oya,  Chnmthabelli House 

1slaii1.. 

JaheemM,ae33 
Sb Abthillakoya, Madam House 
Aiiìihi lslahd. 

Pookunhi 
Sb T.C.Yousaif, Noormahal House 
Amini Island. 

(By Ahcâte: r.k.B.Gangesh) 

Versus 
• I 

• 	 . 	 I 	. 

1. 
1A.inst1ibri bf the UT of Lakshadweep 
Kav48ithi-682 5 .55. 

A p p 1  i cant s 



If2 

2 Duccwi ( f Panchayats 
)epai tmcjil. ol Panchayats 

Adminisu ation of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 I)iiectoi of Education 
[)icctoi ate ol Fducatioii 
Adminisuation of the U± of Lakshadweep 
16vaiathi-682 555 

4. \/iiIag e,  (Dwecp) i•anchaat 
Amini Island represented by its 
ExecutiveOffic.er. 

(By Advocate Mi S Radhakiishnan) 

20. O.A No. 325/2013 

S 

Re spon dents 

M.ohanmedAbdu1 Razak 
Sid. U.K. Nall,a;Koya 
AuaIacla 1-louse 
/nrn.;IslancL.. 

K:. 400sa 	 :. 
Kandi1an louse 
ladafrnath Island 

3 	llamLaLKoya 13 
Sb0. Abdu1Kadej 
Bii iyammada I louse 
Añcrt lsIädY 

(By Ad.vo •te M. K.B,  Gangesh) 

Yersus 

I. 	T.1-Iq Administatr, 
Adminiti auon of the Union Tet i holy 

of 1 akhadvveep Kavaiathi —682 555 

2 	j he nectoi (evices) 
Adi;inisti cltiOfl of the Union Tei i itoty 
c)I I khadvVec (Sect eta! lat), 
Kavai 	- 682 555 atti  

Dcparmeit Q,f bnviornmeit of Forests 
UJnion Ti .itWiyof Lakshadweep, 
Kava.rathi H6.82555, 

A p p Ii can I. S 

Respond en Is 



4-3 

(By Ad\ocak Mr. S. Radhakrishnan) 

21. 0A326/2013 

Savad T.K.,agc4O 
Sb .Mohammd A.P.,Tl- rinikkadu 
Kavarthi Asland. 

Abodbcker:P.P., age 43 

Sb Hämzath K.P., Pal1ip.ira 
• 	 Kavarathi island. 

• 	3. 	Aboobacker P.K.., age 34 
S/o I'ai.hahul Ia, .Puleenakeel 
Kavarathi Island. 

iehangeer A.P.,age 32 
S/.o..Hameed,.,Aliapura 
lKav.arathi l51sd. 

Shajhn B., 35 
So lid;aye, Ia.dayi 
I<áva:ia1hjlsland. 

(By AdvpdtôMr.K..Gangesh) 

Versus 

I. 	The Administrator 
Admirisration of the UT of Lakshadweep 
Ka''arathi-682 555. 

2. 	DiiccLor of P.hayats. 
Pfl1?t of lanchayats 

Adrn uisti at ion of the UT of Lakshadweep, 
-1iThi-68. S55: 

3 	Dçpitment of Science & Technology 
Union 1 emtory of Lakshad weep 
Kavarathi-682555 
rpresenied by, its Director 

Applicants 

4 	Village (Dwccp) Panchayat 
Kavaiat.hi Island icpiesented by its 
I \ecutivc Oflcci 	 Respondents 

(By Advocate Mi S Radhaki ishnan) 



22. 0A327/2013 

lamaR, age 40 
Sb Kunhikoa, Pulifpinakkad, 
is.avaraih ii Island: 

Ummer Hrqk :a'ge 38 
i'o \' . P. Kasri' ij K.artholapura, 

Kavarathi Islnd. 

(By Advocate: Mr.K3.Gangesh) 

Versus 

I. 

 

The Administrator 
Admiiistrton of the UT of Lakshadweep 
Kav.arath 1-682 555. 

2 	Dii cUoi ol lanchayats 
Depat lmcni. of Panchayats 
AdministiaHon olthe U I of Lakshadwcep, 
KaVCII 	 82 S55 

DpaiU110111 of Environment & Forests 
Ui16d1. ' erritory of I.akShad\veep 
Kavarathi-682 555 

44 	\/i I lage (Dweep) Panchayat 
Kavarathi Isla d represented byits 
1xcuiive 01 hccr. 

(By Ad\ocale,: Mr. S.Iaakrishnan) 

23. OXü8I'oJ3 

I. 	Sil'ull C.I 	age 34 
S/a Mohiniood -aji, Chendipura, 
lavarathi. 	S  

Sainul Hameed P.P., age 39 
S/a /\tl.ai K.P., Pokara Chcpura House, 
Kavarathi.: 

MolkiiTlmcd 	age 35 
Karuiholapua 1-louse, 

Kavarathi. 

4 	bduI Kideii P , age 41 
Sb MOhan'thed Pallain House, 

. 

A pp ii cant s 

Respondents 
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Kavu athi 

5 
/ M inçod 	appadam House, 

L'aiathi 

(By Advocate Mi 1B Gdngesh) 
io  

I 	 Veisus 

.1. 	The Admiiistrator 
Adiyiinistration bf the UT of Lakshadweep 
KaVitiathi-682 555. 

Applicants 

2. 	Dector of Panchayats 
•Departmento I Panchayais 
Aciminist i ation of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	Diiectoi ofFducation 
ratê of Education, irètó  

'Administration of the Union Territory 
ofLakshadwëei, Kavarathi-682 555 

4. 	 Panchayat 
Kavaiathi Island tepiesented by its 
Lxeuti'e Otficei 

(By Aocate Mi S Radhaki ishnan) 

24 	)A329720 1 13 
I 	 I) 

1 hihua Bceum M M , age 38, 
\'!o Raum Rtzecd Madeena Manzil, Kiltan 
Supei\'l$oi , Cu fvisting Centi c Kiltan 
!Dsu ici. Panchayat, Kiltan 

2. 

 

Shahul 	age 50, 
Sb Saycd K?ya  P S , Thottathakkaia 
S(oic Kccpei Cum Clei k 
(oii Ivisting entic Kiltan 
litiict Panchayat, Kiltan 

3 	T I 	aeendeen, age 33, 
Sb Slyç1 Abdiffla Koya, 
Kuridamkularn, Kiltan 
lIelpci, Ion' [iisting Centie Kiltan 
l)isti id fandhayat, Kiltan 

Respondents 

A p p Ii cant s 



I 	 I 

(By Advocate Mi V Mohanari) 

	

. .........1. 	. 	. 1 ..................................... 
11 	

Versus 

1h O . Wdministiatoi 
Administi ation of tFe UT of Lakshadweep 
Kavarathi-682 e5 55 

2 	Diiectoi of Pnchayats 
I)epi tment f Panchayats 
Administration of the UT of Lakshadweep, 
Käv àthj682 355. . 

3. 	The Chief Executive Officer 
i)istrict Pandha'at Unit 	. 
Kiltän, Union Territory 
oF Lakshadweep-682 557 	 Respondents 

(By Ad\'date: M$.jadhakrihnan) 

25 0A331/2013 

1-lussain K C , age 34 
Sb Sayeed MOhammad A M 
Kattiyarnchaua (I-louse), Agatti Island 
U T of Lakshadweep 
Wokirig aaLal labourer in the Department of1.
Science & Technology, Agatti, Lakshadweep 

2 	Hydei P 
S/a Syccd B 1uhari F-Iaji U 
Pokkaihappada (House), Agatti Island 
UF of Lakshadweep 
Woikirig s 1 asual labouret in the Department of 
Sc ieric & Thnol ogy,Agatti, Lakshadweep 

Ii 

3 	AliAkaiK ? age 39 
S/a1  Hamza (H 
Kunnabiyqda I-louse, Chetlat Island 
J. of I akshad'eep 

Woiking a casual labouier in the Department of 
Scietie 	 Lakshadweep. 

4 	Nazma1 Baikath JK., age 27 
Sb Sccdikoya 
Ki.iriyathiyoda (F1ouse), Chetlat Island 
JT of aksha1vep 
W'iujg ci casuai labouiei in the Department of 
S cience k& Tcc1nolbgy, 



' 	

-, 

Versus 

1 	The Adimmstiaoi 
1.JT ofLàkshäd\ep, Kavarathi-682 555. 

Chairperson 
Village (Dwéep) Panchayat, Agatti-682 557. 

Chairpersoil: 
iIlage (Di3) Panchayath, Chetlat lsland-682 554. 

The JU niorS.çintific Officer 
[)eaitrneiit f Science & Technology 
Chetlai-682 554 

5 	The Juruoi Scientific Officer 
]z5epaitment of Science & Technology 
Aatti-682: 55:7: 

6. 	[?ictc1 of IaiQhayath 
bepartmen.t dfPanchayath 
Ka'aiathi6.2 555. 

(By Ad\ocate: Mr.S.Radhakrishnan for Ri ,4,5 & 6) 

26. 011A33320 13 
.2 	 •. UI. 	I. 

S.P Iariis . 
o S!o.K'alunhi,, 

Siianivapura,.Kiltan 
l.ikshadweep: 

KAzhar 	0 

S/o.'Sayed I3ubari 
1Kiiiyath i vodu, Ki Itan 

A'..P:Ahand 
S/o.K unhkoya 

(By Ad qa; M1.R4.R Hariraj) 

Versus 

Respondents 

App! i ca nts 



Administialdi 
M v 

UnionTeI itc y of Lakshadweep 	 S 
IKa\1ui atti 	I 

2 	Diiectoi of Panchayats 
Union I ei i holy of Lakshadweep 
Kavai cltti 

3 	Sub- Divisional Offlcez 
Ki Itan lsland Unior Teri' ofLakshadweep 
K i Itan. 

Director, 
SeiyicQs, 
Ul. Of Lakshadweep,  Ka'aratti. 	 Respondents 

(By Advodáte: Mr.SRadhakri.shnan) 

27. OA 344/2013 

I. 	Kassi.m A 
S/o.Auakbya l.P 
Al iàthara House, Andrott 

2. 	Jalaltiddin N 
/o Auakoya N P 

Ncigummda House, Andi Ott 

3 	Mohammed 1-lassan C 13 
Sb 0. Ki.irh ikoyaS VP 
1:dayak.ka1; H'. use, Andrott 

1. 	[yb ha ITI mcd lkaf'eek C. K 
Sio.Koya K .0 
Chcriya Kakkanal I-louse, Andron 

. 	loimITIed.Kamaludd in M.K 
S/h.Shiha.bLIddin Po:okoya Thangal 
f\4ayalakka0a I-louse, Andi Ott 

6 	MOhamnid F3asheer C 
/() Pookoya 

I dayakkal I lOUSe, Andiott 

7 	Nooiul 1-Jassan A 
S/qNaIlayaloya:U.K 
Aualada I ousc, And ott 
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8 	Muishida Beegum C N 
DIo Late Shamsuddin Thangal 
Chemayath thlakath, Andrott 	 Applicants 

(By Advocate Mr j( Ganges) 

V . sus 

Ihe Administiatoi 
Administiat'ion olthe Union Teiiitoiy 
of•Lakshâdeep,Kavaratti - 682 555 

Director olPrchayats 
Depai:tmcnl. pfPanchayats 
Administi aflon of the Union Teii itoly 
of Lakshadwecp, Kavaiatti —682 555 

1)epartment of Electricity. 
Union [ei'ritø.i of Lakshadweep 
:Kavarathi 6:82555 

Village (Dweep,) Panchyat 
Andio ls1anc iepiesented by its 

xccutivc Oulicci - 682 552 	 Respondents L  

(By Advocate Mi S Radhaki ishnan) 

28 	OA 345I2O1 

A.yshomna 
Dio llamsa, Ellhéna House, Agathi 

Bee1athunina;l?.V 
DIo Ksmi 1Koya, Puthanveed I-louse, Agathi 

3 	KadcjaPK 
I')/o. KQya I tsan, Ptirkad House, Agathi 

I'. 

4 	Abdul MulhahfMK 
Sb 	imayarnkakada House, Agathi 

5 	Abdul Shukdoi 
Sb I ate Usif 
Melaillarn I louse, Agathi 

6. 
Sb Ahoohackci Koya V K 
fvtakkashikakaqa I-louse, Agathi 

7 	frlan'ooi f 

-. 	. 	,'• 	.. 	.; 	;............... 
. 	 .1.: 	 .:••• 	 . 



NazerK 
SIo.Kidave 
K.unnikath iyàpa..da I-louse, Agathi 

Showkathali: M': 
S/,LJimer.' 1 
f\4ak,ayachoda I louse, Agathi 

12 	aycd Mohammed K 
Sb Poo1oya B 
lKcepatt 1 louse, Agathi 

i\1 asP 
YQ:.Mh1h1f K: 
Pathàda 1 louse, Agathi 

AboobackerN.M 
S/o.Abdul Rahman F 
NJaftei Nlanzil, Agathi 

15; 	k'dl S1ani.T.P 
C .P 

'1 he.puth1\'a 111am, Agathi 

AIikoyaK.K. 
I: 

ohamnd Koya 
Kakkacla House, Agathi 

AzharC 
Sbo.Mohamjiied Koya T.P 
ChallakJ<ad 1-louse, Agathi 

i\boobackèr K 
SIo..Syed, Koya.T,P 
K ai ithkdi 1-louse, Agathi 

SàdK. 
S/p,Lae faiinadHaji K 



I 
K 61 aji ;6 ~6 (l iar 1.1 lo 1use, Agathi 

20 Sii Mohcmiied 

SIci AlduJ1ci P 

I\4ai iyIthOda'OUSC Agahi 

21 Muhammcd Koya B 
',Io 1(o)/a 
13iyathabiyoda -1ouse, A:gathi 

22; Naicesa M.K 
D/o.l\bdullaKya K 
f\J1001.hamkakk'dda Ilouse, Agath 

23 Koya P 

Q:.1UflQY.; 
Pondinoda I louse, Agathi 

24 Kasmikoy i K I 
S4o.\1.pbac1ei:Ko.ya 
Kaña1iia1miöç1a Puthiya Illain, Agathi 

.25. Ahoobacker U.1 

Sb..!'. li N4bham1tied 	S 

Uppathoda I lOuse, Agathi 

26 Badaiudhcen \1 

/o Koyasan 
\Yp1d 	N/l inzil 	Agathi 

27 lKamaiuinisa 13 P 
D/o Mohammed S 
Bapai.hiyoda 1 louse, Agailit 

 III nciunbi 'M 
D/ I. 	takqy 
mal , rj ,yam Seviyoda I louse, Agathi 

 iaftetA.l?.. 
'Io Saycd Buhan I P 
Aiiyapcippadci House, Agathi 

c 

30 1aihci1iidhetn IVI P 
/d 1Kja\' P 

4ampu1 am House, Agathi 

31 'dik P 
/SIo Mui.hukoya K 
Chei iyapappadci I Lousc, Agathi 



S 

Nascer T.P 
S/o.Muthalif 
ihekku Puthiya 111am, Agathi 

Ubad U 
S/o.l-Iamia U 
Unimmcrodachefla 1-louse, Agathi 

yed Mohammed K.T 
/O.i\bO() Sala . 

K;alanhithiyoda House, Agathi 

hidd P.P 
S/o.Sed,Mohahimed 
1?Lithiyalndr8m 1-louse, Agathi 

AbdullaB' 
S./o.Fathahul1a 
Biyashibiyoda 1-louse, Agathi 

Iftijaromma T.P 
!)/o.Ahdu! kaderkoya P.0 
Ffkku PuthiyiIIam, Agathi 

sbeci.a L1 
K 

i)/p:haJidl3 
I hh nikkaI )Iousc, Agathi 

Ahf B; 
Io.iydAJiK 

001. 1-1ouse, Agathi 

Mriyambi 

IR/o.Ummer ç 
13at.l?tJocli 1 louse, Agathi 
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 Roshna 
D/o.Sayed Abdul Rahman 
Thachrry 1-19se, Agathi 

 Sak)ari'a'P.O 
.S/11iia K.P 
Puthiya Pui a I louse, Agthi 

 Cheiiakoya J< 
S/o.late Aflakoya 
Koodam Hous, Agathi 

 Showkathali 
Sb.! ate Attakoya 
Sailaniyoda House, Agathi 

 Nissaniudhcén V.K. 
5/0,1 lamza C.K (Late) 
\/adik Kecla 111am, Agathi 

Cheiy 1(o)/a A.K 
S/o.Kpya P 
Aiià1uñ11inihada 1-louse 
Aga,tjii 

N401!amñied 1i C.P 
S,o.KasmiKoya A 
Chdhalakap9da I-louse, Agathi 

SayedMohahin'ied K 
S/.Ybu,f A 
KunhLimpi.!u'am House, Agathi. 

(By A1vo 	:r.K.)3 Gangesh) 

Versus 

l'1Admiiisuaor 
Athpinisu'atiqn of the Union Territory 
o[Lkshad'idp,Kavaratti —682 555 

Dpruerit c'Agriculture 
Union Territoi:y of Lakshadweep, Kavarathi 
Rprèscnted byits 1)irector - 682 555 

Dicçoi' c.?1 Pnchayats 

D4i 111 1 , it 'i Pahchayats 
Adi'nmiSu auon of the Union Tei i itoly 

NA - 682 555 

Applicants 



 
Agathi 1s1ad 	resented by its 
Excutivd Qffidê —6Q554 

(By Adocatd 	Iadhakishnan) 

y 

29. OA'346/2O13 

Ummer l aroo ko Shafi 
S/o . A boo sal a 
Malikakal 1-louse, Arninii 

 P.A SayedaI 
S/Ooo. l larnzakya 
Pulhiya Asharbda House, Amini 

 1hmaih 	egii 
D/.o Aharnèd, 	• 	Malikakal House, Amini 

4, Aharnedkoya: 
S(o.Koyakidvu, Surambi House, Amini 

S 

Respondents 

V1.iyab1 P.0 
I)/o.Añthukoya Palliyachetta House, Amini 

3ëçbi N4: 
4a1lipura House, Kavaratti 

• Ji 

/o A'ttakoya, Vadakkilapura, 
Kairatti 

(By Advpcte: Mr.KB Gangesh) 

- 	• • 	.Vesus 

1'hc Adiiinisirato 
dmin.istratin ol the Union Territory 

Kavaratti - 682 555 

2. 
yats 

di+iiiibn ofthë .Jnion Territory 
ô.khád)eep•, Kavaratti —682 555 

Applicants 



ell- • 	I 	)i 
3. 

dweep 
Director of Education —682 555 

.'' 

4 	Yillage (Dweej) Panclyat 
Arnini 11and ipiesentd by its 
FxcutivOfficer - 682 553 

5 	Village (Dwe'ep) Panchayat 
K2varat1i [sland iepiesented by its 
Executiye Oficei —682 555 

(By Advdc t ?4r S adhakrishnan) 

30 	Ok347/201i 1  

uhaiabi P 
D/o Kunhikunhi 
Pallicham Hisc, Kavaratti Island 

2 	Mahainooi M 
046 I-Iamzath 
Molakeputa JIoh.ise, Kavaratti Island 

3  

)1hahibd. 
Uflik.haphi a, iKavaratti, Island 

4 	jmnaPVi 
DIo Mnaf 
Puthiy'aveedii, Kavaiatti Island 

5 	SaiornrnaKP 
[)/o Ibiahirnkuty 
leelalochicthiyapurarn, 
Kavaiatti Isladd 

6 

atti Island 

7 	Bebi'k ' 

vappada House, KavaFatti Island 

8 	Beebi Aynepura 
I)o Abdurahirnan 

ynepura house, Kavaiatti Island 

Respondents 



II, J 

9 	Raimath Begui B 
D/oAli 	I 

Baliyal 1 House Kavai 4'ti Island 

	

10 	SadihathVM I 1.  
I)Io Valiya Abdirahiman 
VadakkumelaClladarn Kavaratti Island 

	

11 	Riiiyambec F P 
I)Io AhamlTlçd K P 
fottathapui a, Kavai atti Island 

Bee fathumma B 
D/o Aboobackei 
Beei amthoda )  Kavai atti Island 

Rähmath I3eegum P.P 
D/o.Attal K.P.  
.P1aiachePüla, Kavaratti Island 

 N'laijanath 
D(o Muthu Aynapwa 
Kuthippa}pCpU 1  a ?  Kavaratti Island 

•Ir 	.. 	 .L 	. 

(By AcodteM' 1< B Gangesh) 

Veisus 

The Administratol 
Administi ati 1on 'of the Union Territory 
of L akshadweep, Kavaratti - 682 555 

	

2 	DuLctol (Scivices) 
Administration of the Union Territoi y 
of J ' akshadvdep (Secretariat) 
1Kaaiatt.— 6555 

II 

3 	ietoi of Idustiies 
1Jrion I cii itory of Lak$hadweep 
Kavaiathi iepesented by the 
Directoi of Industiies 

(By Advocate Mi S Radhakrishflafl) 

Applicants 

Respondents 



• 	.r 	pr-r?r 

• 
31 	OA3872013 

KuriwNç 
Sb 	Shk 
NborumchettaHouse, Amini 

Aitakoya 	. 0 

Stliukoya 
Suiárnbi l-iois, Arriini 

Aiiwar Hussain 
DIo.Esa 
Koitapura I-louse, Amini 

4 	Sajitha Beegim 
; e 	bduIIa Koya 

I3eli House, Amini 

5 	Hdhb' 
Dbo.Si.koy 
Monakkallachetta House, Amini 

6. 	I-lssaiñar 	.1 
S/o.'M ohamned 

•rpçchtHouse, /rnini 

7 	KCNas4 
SboJjJarnsa 
K.4hvadaehetta House, Amini 

(ByAdvdcter B Gangesh) 

Versus 

I. 	The Adminjs:rtor 
Administration of the Union Territory 
of' Lkshadweep, Kavaratti - 682 555 

2. 	1)eor06f Parichayats 
1?fat QfPanchayats 

m A4,inisti atiori of the Union Terntory 
d 	ith1 vycep 

3 	 of L Iucation 
Udii ThrriOry Of iakshadweep 
Kavarahi represented by 
DirctorofEthication 682 555 

Applicants 



I  
/tij , 

I'. 
; 	

j11 

'flae (DweP 1ipcFiyat 
Amirn Js!ar 	eesntd by its 

82554 

(By Advoate Mr Sadhakhnan) 

32 0A350/2013 	I 

1. Mohainrnei Hasan 
S/o Abdu Kadar 
Mohapurakkad House, Andrott 

2 Abdul Hassan 
Sb 	Attakoya 
Kaithatt House, Andrott 

 4yedMoh.aP1Thed 
$/o .Aboosala :  
Karchetta Hdtise, Andrott 

 Mohammed Hussain 
Sbo.Moharnrned 
Iappathiyod 	House, Andrott 

5 ijuddeen 
S/ooy1ahi+i,a Ioya 

ra1'kada Fouse,  Andrott 

(By Ayoct 	1r K'B Gangesh) 

Versus 

he Adminisçator 
Administi ation of the Union Terntory 
of Lakshaçlwee3, Kavaratti —682 555 

2 birector of Panchayats 
Dpaftent 	f Panchayats 

tnitrli 00111  of the Union Terntory 

. 

Respondents 

Applicants 

3. 	 I 

Kavaratti repiened by its Chief Executive Officer-682 555 

4 	Village (Dwèep) Panchayat 
Andrott island represented by its 
Executive Qffier - 682 554 	 Respondents 

(By Advoca Mr S adhaknshnan) 



33 0A351/2013 

Mohamnd Hussair 
Sb 	lndheen K C 
Bilutheth House, Andio 

 Saiahpdheen 	I 

Sb 	Muthukoyai. 
Kunthathalam'House, Andrott 

 F-Iassan 	. 
S/o.AttakOy.. 
'KunjanatticFetth., And.rott 

 Yousai 
Sbo.Pookoya 
Puthiy 	Eddi;yâkkal 1-louse, Amini. 	 . 	Applicants 

(By Advo(cate Mr. K B Gaiigesh) 

Versus 
I 

r 
A) 

ihedmiiisrtor 	I 

Adfrnist.tiOn of the Union Territory 
6L kshadweep, Kavatatti —682 555 

2 Director of Panchayats 
Panchayats 

d1ninistt Aaticn of the Union Territory 
Lakshad weep 

K. 	682 'varatti - 	555 

3 ôepartmentof Women & Child Development 
Urox3 'J 	rifory of I. aksadweep 
KaVrathi 	' 
Represntpd 	y its Director 682 555 

4 ViI1g 	(Dwee) Panchayat 
Ardrtt Island iepresented by its 
Executive Officer - 682 554 

5 Village (Dweep) Paneayat 
Am mi Island ' i epresented by its 
Fxecutmve Officer - 682 553 	 Respondents 

1 

(By Acócr 	'Idhrshnan) 

34 
Ic 	1 	

A 

4 	7 N,li I 

I. 	 A 



r 
ii 

Mohammed Ri.yz Kha 
SioPoQjurthi I 	I' 

•1 	 . J 	1 	' .' 	.. 	. 	. 

 

o 

 

2. 
Sb Sayeed t''Toh4med 1tKoya 
Neelathpura House, Ahdrott 

3 	Mansoor Au 
S/o.Muthtkoyà. 
Pentarnve!ipur' House: Andrott 

4, 	MOhanned Faisal 
Sb. $jddecque. 
Makkct House, Andrott 

(By Advocate M 'KI Gangesh) 

Veisus 

1 	heAdrninistratoi 
Administiation of the Union Terntory 
of Lakshadweep,Kavaratti - 682 555 

2.p.eparfrnentdfAiiimal Husbandry 
Union] en Itoly of Lakshadweep, Kavarathi 
Rcpi esented by its Director - 682 555 

3 	biret6'r'panchayats 
bep&nent bfPnchayats 
Adinistitin of the Union Territory 
of Lakshadweep 
Kavaiathi —682 555 

4 	Village (.1).weep)  Panchayat 
Andrott Island repiesented by its 
Fxecutive Officer —682 554 

(By Advocate Mi S Radhaki ishnan ) 

35 	OA 35I2O1 H 

H 

MI<e 	1' 

t8:1 IKtdav't' 
ly"i4j . . 	Agatti 
r 	 U 

Applicants 

Respondents 

 



4 
2. 

61 

jatti 
I 	

( 

'1,P.Ahiriad  
Sk.M.'ousuf 
Thekkuthiy Vedii,Aatti 

K:P.Homzakoyä 
S/o.Aboobacker 	S  
Kamalipalmiyoda Puthiya 111am House, Agatti. 

K.Showkathali 
S/o.Sydubi.khari 
KOndinbda F-louse, gati 

B. hàráfudheën 
SIo..Ui .mv Ella 
I36eyakut6bda House, Agatti 

V.K.Mohãmined MUkthár 
S/o.Abdulla Koya 
'adakk Kunninarnel House, Agatti 

Abdul Rahirnin, 
S/oJ)iddcpque 

)1fa HoUe, Agatti 

(By Advocat? I11 B Gangesh) 

Versus 

I. 	 nitor 	S  -. 
Adninistrtion of the Union Territory 
çit'akshad*p, Kavartti - 682 555 

2. 	Iepattiet 	Animal Husbandry 
Yni.op 7Fer.rit6r of Lakshadweep, Kavarathi 
Reprcsentcd ly  its I)ircctor - 682 555 

3 	Deci of Panchayats 
Dpar1ip9t o Panchayats 
Adrninistin'oI' the Upton Territory 

Kávaratti —682 555 

4. 	ViIia.(Pëi3. Panchayat 
Atti Islapd ereséntd by its 
Executive Offkër - 682 553 

Applicants 

Respondents 



(By 

36. 

n 

Applicant 

1he'Difctor(Sryices) 
Administration f the Union Territory 
o'I I.;akshad.wep (Secretriat), 
Kavaratti 6:8 1 555 

I)epartrne!t Q* f Agriculture 
tjhiOil :reriitai•f Lakshadweep, 
Iavatàthi.- 682555. 
Reprented by its Dired.or. 

(By Advpté Mr S. Radhakrsbnan) 

37. 0A355I2613 

	

I. 	Muthkoya ' 
SYo.Shiiko'a: 
Kakkana! House, Androti 

2. 
/o1 Asrnar  

'unirnad t-idue Andrott 

(By Aav't 1iCiñgésh) 

• 	• 	:. 	: 	Versus 

	

1. 	The Administ'tatbt 
Adminitrtion of the Union Territory 
d1Ikhadee;. Kavaratti - 682 555 

• 	
•; 	

I 

Respondents 

Applicants 



S 2. 	recor of Panhayats 
Departrnerft of Panhayats 
Administration of tH Uuion Territory 
oFLakshadweep 	' 
Ka'iatti-682'555 

3 	Dii etr oF Poit, Shippirg & Aviation 
Uruon Territory of Lakshadweep, Kavarathi-682 555 

4. 	Village (D'weep) Panchayat 
Andrott...lslandrepresented by its 
Executive Officer - 682 .554 

(By Ad\(ocatc: Mr.S Radhakrishnan) 

Respondents 

38. OA356/2!O.L 

1 -lajarommabi 
DIo.Koya 1(i1ave .M 
iiithiapadaHous, Kalpeni 

- 	 . 

2. 	M,KCheriyàlpya 
S:Qha11;1dKo.ya .Haji 
Malrnikkakada 1:Iise, Kalpeni 

(By Advocate: MrK;B Gangeh) 

\'ersus 

1 he Admmisti ator 
Adtiijisttiii of the Uflion Territory 

Kvaiatti - 682 555 

2 	tètc ofanchayat 
'itrhct d Panchayats 

Aiiistraion if the Uhion Territory 
1 	 1 

ol' LkshaçI'.'.p 
Ka'aratti - 6i2555 

3.1ae (Dwej) Papchayat 
Kalpni Island .çeprsepted by its 
Executive Oificer - 68 552 

(By A4yate: N4':.S 1adftkrishnan) 
C. 

39 	bA3$712013 

AKAbdSa1an, I  
IC 

: 	 :.. 

Applicants 

Respondents 



'H 	 GA 

. 

5, 

1I 

7 

co 

12. 

13 

I1pi 

:oya 
Iechiath Hpe, Kalpéni 

Abdul Latheef. 
S/o.Pallath Kurhi Koya 
Nenempappada 1-louse, Kalpeni 

Attakoya 
S/o.Karni 1oya 
K u1 hi puvak1 4[House , Kalpeni 

bdi,1l 	H 
SIoJvuthu.I'LQy, 
Ma1mikakädFouse, Kálpeni 

M,KKhalee: H 
Sto.I-lamza, Koya 
Malrnikakaçlà 1-Ibuse, Kalpeni 

Mohaninid Nasr 
S/.Tharipd :Koya 
PeechyaU Fiouse, Kalpeni 

Me iahtini 
a /c SHi Koya 

v1'àñ:im1 1-1üse Kalpeni 

ChciaKbya 
SbAhmed 
4eda1-n1-ouse, Kalpeni 

4biirnediK'a 
9.J 1 ho.ya 

(Jicryapui akad house, Kalpeni 
rJ 

Abokei' 

Kalpeni 

K'asini.kcya 
hh Koy. 

MatIi1kadan11a1 House, Kalpeni 

2. 

3 

Ahkakada 

P 'Sakeer Hussa 
Sio.MoharnrrM 



1 
( 

'5 
w l_I 

1l 	ii 

14. 
pSayd yiad oya 

H6use, Kalpeni 

15 AbcIul 1-lakeern 
Sb 	Chei iya Koya 
Melachedain 1-louse, Kalpeni 

16 1-Iajiiornrnabi 
1)10 Kasmi Koy 
Akkara I louse,, Kalpeni 

17 Huthairti 	I  
DIo Abbis 
Au 	H4e,: :l< .pen1 

18 I  Rasheed 
Sb Koyamma 
Manjiyenarn House, Kalpeni 

19 Abdul Gafool 

Sb 	Kasmi (oya 
Kadapui atha1illarn House, Kalpeni 

20 M.Cfova 
Sk 	 01. 

e..damF-1oise,'Ka1peni 

21 1 	'Safiya 
D1 Moosa K C 
Piithiyapuia House, Kalpeni 

(By Advocat 	Mr. K 	Gangesh) 

I 	 Versus 

1 Ch 	Adrninistitoi 
4drnhnstatIon of the 	)nion Territory 
dak141weep, Kavatathi - 682 555 

I I I  

2 bpatmert of tAgiiculture 
tJdbii ji eiritoy of Lakishadweep, Kavarathi 
jpr.e.$tb 	its Director 

3 Directoi of Panchayats' 
Depai tment 	Pan chayats 
Administialion Of the Union Territory 
o11 akshadweep, 	Kavaratti 

Applicants 



4. 
,izcJH 

jk  I 
—6 4 

1 
. hri ñèhtêdSbV its 

Respondents 

(By Advocate Mr S Radh akh4hnan)  
t. 

	

40 	0A35812013 

Abdultthêéf 
Keela Villttórn', Amnilsland 
Lakshadveep. 

(By Ms.Shahna Karth:ikeyan) 

:yersus 

V:lage.(D.we) Panch,yath 
Arhrn Island 
Represent1 by the Chir Person 
Pin - 682 552 

Sçry 
Department of Panchayath, Kavarathi 

Firectôr 
riplçymert, and Training 

Uñi'btertb Of Lakshadweep 
Kavarathi 

(By Adyocate Mr S Iadhakrishnan for R 2&3) 

41 	049/2013 

Muthukoy ' 
MampurarnHouseZ . 

Amini 

(By Advocate Ms Shahna Karthikeyan) 

1. 	Village (Dwep) Panchayath 
Amrii island 
Rresnted by the Chaiir Person 
Pin 4682 552 

2 
t)prtrnent of Ianchayath 
jK'avarathi - 682 555 

Applicant 

Respondents 

Applicant 



1 

3 	tçqtpr 	
1 

içTnt 	Trin4 
Jnor i e i itç of IJak4adweep y  
Kahi- 6855 

(By Advocate Mr S Radhakrihnan for R 2&3) 

42 0A362/2013 

Rabeehathülla B.P., aged 35 
Sb. Mohammed Koya T.N., . I 
Labouier, Kiltan, Residing ata!iyapura House, 
Ki1tn I s land. 

(By Advoate Sii P V Mohapan) 

	

Y 	Versus 

 
UT of Lakshadkéep, 
Kavarátti682 555, 
Electrical.Division, Kavarathy. 

Director 6 1 Pich.ayat ,  
Department of Panchayat, 
Adrpipis allon of UT of Lakshadweep, 
Krati —682'55 

C 

3 	r1lecutive Officer, 
'i11ag Dwe Panchayat, Kiltan-682 557 

(By Advocate Si i S adhakrishnan) 

43 0A363120113 

Yaser Arafath M 'V, aged 28 years, 
S/o. E Seedikoya,Labburer, Animal 
Husbanry iJnit,$than, Residing at Moulana Veed, 
Edayakl Kil4hsland 

).............. S  
•H ' 	c 

(By Ad 	#1hii? V 4ohanan) 

I 	 Versus 

Adrninitratoi 
liT of Lal.shtW<eep, 
Kavatatti-682 555 

2. 	.Deco.rOfdt, 

Respondents 

Applicant 

Respondents 

Applicant 



- - 
I 	 - 

10 

Department Panchayat, 
Administration df U F Q P Lakshadweep, 
Kavaratti-6ffl55 

I 

3 	'1 he Vtei inary AssistnSurgeon, 
Office of the Veterinay Assistant Surgeon, 
(4mmal Hubandry Units, 
Kiltan Island Lkshadwep-682 557 

4 	I h Chairperson, Villag Dweep Panchayat, 
lKiltan-682 557 

[By Advocate Sri S Radhakrishnan (Rl-3)] 

44 0A364/2013 

Abdul Oubish,S/o.Sinul Abid P., aged 27 years, 
Malikakal,.Ki1tan,tI. of Lak,shadweep, working as 
Casual Labouiei, (Live Stock Inspectors Trained Labour), 
Animal I lushandiy Department, U.T.of Lakshadweep, 
Kavaiathi 

(By Advotq Mrs. Daisy I Daniel) 

I' 	'l 
I 	

Versus 
 I  

1 	1 he Administitor, 
Upiox't Feititory of Lakhadweep, 
K6'arathi-682 555 

2 	Chairpet son, Village (Dweep) Panchayat, 
Kiltan - 682 557 

3 	biiectci of Animal Hus1andry, 
UI ol' kakshadweèp, lavarathi - 682 555 

4 	lW1r ctor  ofachàyathj epartment of Panchayath, 
;(avaiath-'6855 

[By Advcatc Sri S adhaishnan (RI, 3 & 4)] 

45 OANo 366/2O13 

Mohammed Kasini 
Sb, o  Sa'ced 

Ouse 
And rott...........: 	........ 

2 	McShanrned I lussain K C 

I 	 .fl 

. 

Respondents 

Applicant 

Respondents 



3. 

(By 

Versus 

The Adiministratr, 
Adrninistiattpn of the Union Terntory 
oF i.akshádwëp Käva'àthi - 682 555. 

I he I)irectoi oI,Panchayats 
Department of Pan chayats 
4 c1kni.nistrtr of the Union Territory 
dçL14ks,hadwp, Kávaratti - 682 555. 

Li14ha.dweepDevelopment Corporation Ltd., 
Port Coritrdl Fower, Andrott - 682 554 
Rcpiesened by its OffTher in charge. 

ri 

5 

6. 

(By 

46. 

 

Directorate of Art & Culture 
Adrntnistiatin 1the Union Territory 
of' Lakhadwbep Kavaratti - 682 555. 
Represented y. its Director. 

l)iicctdr of A4,i iculture 
Lepartrneni. of Agi icuuie 
AmLnrci4'of the Union Territory 
fLaksiádweep, iavrdtti - 682 555 

Village (Deep) Panchayat 
Andrott Island iepiented by its 
lx ëut ivé (ffi'cër'-682'554. 

AdvoCàteMi:. 	ad! krishnan) 

0A368/2013 

Na'Ilikoya, aged7 years, S/o. Pookunni A, 
Puthiy C1itttapokada House, Andrott 

Respondents 

M1atd :l years, Sb. Sheikoya Thangal, 

ntI i i9'ud, Adi oct 

I 	 ii 

 

 

Applicants 



4.  
10 

dheen Thangal, aged 28 years, 
deth House, Andrott. 

. 

23 years, 
House, Andrott. 

Mohammed. Salirn, äged44 years, Sb. Kidave A., 
Pancharal I-loU, Andm se 	tt. 

I(hair, aged 32 years, Sb. Muthu, 
Puleenakeel House, Kavaratti. 

Abdulbari, aged 34 years, Sto. Harnza Koy, 
MonalkaI 116use, Amini. 

Sayed Koya, agd 44 years, Sb. Pookoya, 

	

açheri Ho,use,. Anipi. 	 Applicants 

(By AdOcae: Sri K.13 Gngh) 

Versus 

	

I. 	The .Admifiistrator, 
Administiation olthe Upion Terntory of Lakshadweep, 
l6vartti-682 55. 

	

2 	Diiectoi o1Panchayats 
I)epahmcnt of Pancha)ats, 
A1rnipjistration of the Union Territory of Lakshadweep, 

vti —62 555 

	

3 	I)eiartnent of AgricuIti.ire, Union Territory of Lakshadweep, 
1<varjthi, Reréèrited by its Director - 682 555. 

Village (Ddep) Panchayat, Andrott Island, 
represented by jts Executive Officer - 682 554. 

\' illage 	 Nnkhi 
KàvaraiIt.i lnd,repreented by its 
Executive Offie,r - 82 555. 

	

6 	Viftage (Dweep) anchayat, 
by its 

	

:i. 	Respondents 

(By Advocate Sr S Radhakrishnan) 

47. OA369/2fl13. 
[... 

4. 



. 

71 

1. . Sulfeer, aged 4.2 ysS(o. Sayed Mohammed, 
Va1iyaiuia 1 1ode, Adrtt 

2 Mohammed Naser, aged 44 years, Sayed Ismail, 
Kerakkada 1IQuse, Andrott 

3 Mçhammed Flussain, aged 48 years, S ,/o. Nalla Koya, 
Pallipputa Uoue, Androth 

4. KunhiseethikoyL a9,ed 51 years, Sic. Muneer, 
Puthiyath House, Andrott 

5 Chenyakoya, aged 32 years, S/o. Nallakoya, 
Perumpally house, Andrott 

6 Norul Ameen, aged 36 years, S/o. Shaikoya, 
Pandath Putbiya Pura House, Andrott 

 F1aiiizakoya,' aged 52 ytrs, Sb. Koya Kidave, 
Chekkaiakkad House, Aridrott 

 MOhammed 	 37 years, S-b. Ah:atnrned, 
Aynada Cheta House, Andrott 

9 uIaima, aged 	3 years, S/o Nalla Koya, 
Hdus, Andrott 

1 0 
i4. 	;. 	..., 

Mohthmd Husain, aged 30 years, Sb 	Pookoya, 
Pattakal Katt I-louse', Andrott 

11 
• 	... 

Mohammed Iasim A , aged 39 years, S/o. Yousuf, 
Ammelarn IPous, Andrott 

12 Pookoya, aged 45 years,,Sbo Sayed Koya, 
Kunnel I1ose, Andrott 

13 r3aee, aged 41 years, 	io Koyamma A, 
Pandarth l-lose, Aiidott 

14 handSh, age 	4 years, Sb 	Thang Koya, 
I 1jattarn, Potkad 	House, Andrott 

15 Sa$ted 	hihabidhin, ad 32 years, Sb 	Koyamma Koya, 
Shaikktnte 	eéth1 Padipura, Andrott 



Pappet House, Androu. 

19. Kareem, aged 	yars. Sf0. Koyammakoya, 
Aliy.athara I lous'e, T.Wr6tt. ,. . 	 Applicants 

(By Ath'ocate: Sri KB. Gangch) 

I. 	Versus 

The Adminisrator, 
Administratibnof the 14nion Territory of Lakshadweep, 
Kaarätti-682 55. 

1)1 rector of Pa.nchayats, 
Department ófIanchayats, 
Admftiistratin of the Union Territory of Lakshadweep, 
Kavaräiti - 82 555. 

Vi11.ag 	 )chayat, Andrott Island, 
ri~pntêd b' iütive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

48. OA370/2013' 

I. 	Aboobacker,áed 35 years, Sb. Ukkas, 
KuiThibiyod1 -thuse, Kavaratti. 

2. 	M6stht, aed 1 	r yea 36 	, Sb. Hamzath, 
IçJ!! ikariapw i-louse,. Kavaratti 

3 	Fi od ag 37 eas Sb Koyamma, 
(Thiyathoia Hbuse, Kavaratti 

4 	S Shameeiia, aged 30 years, Dbo Khamar Khan, 
Siiabiyoda'Hduse Kavaiatti. 

Ayhabi, agd 36 years. Dbo. Hamzath, 
lee1akochapur Hous, Kavaratti. 

Shahèëna, a 	36 yers, Dbo. Ibnu Maja, 
\/a i ya Ii IfIQuse,Kavaratti. 

7 	Mooiip'i iiii, aged 36 years, D/o Harnzath, 
Badai, FIoue, Kavartti. 



  

Kasm i, 

 

 

Abdul Khader, 
Applicants 

The Admiist$or, 
A'dministra.tioii;hf the Union Territory of Lakshadweep, 
Kavaratti-68 555. 

2 Dir ector ol anchayatsi 
Dcpai tmcnt of Panchayats, 
Admmistiation of the Union Ferritoiy of Lakshadwcep, 
Kavaiatti - 682 555 

3 	[)iicctoi ate f1\4edical and Health Services, 
Union I cii itoty of Lakshadweep, Kavai athi, 
ReDresented bits Dirdctor - 682 555. 

Village (I)wcep) Panchayat, 
Kavaratti Islaid, represented by its 
1xecutive Oiliecr - 682 555, 

Village (1)wep) Panchayat, 
Andrott lsl4md, çeprcscnted by its 
Lxccutivc Officer - 682 554. 	 Respondents 

(By Adcatri . Radhakrishnan) 

49. 0A371/2013 

I. 	P. Nascer, aged 35 y 6ars, S/o Kunhikunhi,. 
Pall icham I louse, Kavaratti. 

P.1. Naseer, iged 32 years, S/o 1-Iamzath, 
Puth iya 111am, Kavaratti. 

1. Ramla Bcegt.m, agei34 years, I)bo Kunhi Koya, 
Poovuineda 1 Iôise, Kavaratti. 

13. 	ged 36 years, Sb Muthu Koya, 
PUthiyi Veçdu, Kavaràtti. 



5 

6 

 

11 

 

7 
Applicants 

 

(By Advocate: Si : l.I. Ci.açe1i) 

Versus 

1 . 

 

The Administrator, 
Administration of the 
Union 1 erritory of' I akshadweep, Kavaratti. 

Department of Animal I lusbandry, 
Union 'l'erritdf'y of Lakshadweep, Kavaratti 
represented by its Ditcctor. 

Directol of.Pan°chayats, 
Department of Panchayats, 
j\dministration of the 
Union lerritory of Lakshadweep, 
Kavaratli, 

4.Villge(DWecp) Panchayat, 
1K ayarati tslard reptesented by its 
E 	ti xôcuv 	cer. e Offi 

(By Advbcate: Sri. S. Radhakrishnan) 

50. O.A No. 372/2013 

.1 .imaludheen, Sb. Abdulla U.C. 
i\/ludakkiyoda I 1ouc, 
Kadamat. 

(By Advocate Mr. K.B. Ganesh) 

J 	 ( Versus 
H 

hAdmi ii'strat6r, 
Adminstr'tifl 1b1 the Union Territory 
of Lakshadwcep, Kavarathi —682 555. 

'l'hd Director (Services) 
Administration of the Union Territory 

Respondents 

Applicant 
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of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

3. 	Department of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

51. 	0A373/20,13 

Abdul Saleem, aged 32 years, 5/0 Nallakoya, 
Ummerthakkada House, Andrott. 

M.M. Mohammed lqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

2. 	1)irector of Pan'chayats, 
Department of Panchayats, 
Administration of the 
Union Territoiy of Lakshadweep, 
Kavaratti,-682.555 

1)epartment of Science & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its I)irector.-682555 

Environment Wardn, 
[)epartmeiit of Environment & Forests, 
Andrott-682 554 

Village (Dweep) Panchayat, 
Androth Island rpresented by its 
Executive Offlcr682 554. 

Respondents 

Applicants 

Respondents 

(By Advocate: Sri S. Rad:hakrishnan) 



- 	 -- 	 - 
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52. O.A No.38Oi2OI3 

Nasar P. Muhammed Na:sar 
Sb. Nallakoya, 
Puthiyath House, A:  droth Island 
Union Territory of Laks•hadweep - 682 55 1. 	 Applicant 

(By Advocate Mr. E.C. l3ineesh) 

Versus 

The Administrator, 
Union Territor:y of Lakshadweep, 
Kavarathi Island 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavarani Island - 682 555. 

I)ircctor of Panchayats 
Union Territory of Lakshadweep 
Kavaratti Island - 6%2 555. 

The Directyr 
Agricultural Department 
Union Teititoy of Lakhadweep 
Kavaratti Island - 682 555. 

Plant Protection Offier 
OfiThe of th'e Plant Protection Officer 
Androth, Ufl:ion  Territory of 
Lakshadwep - 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 381/2013 

B. Saidali, S/n late Mohammed Koya 
Palliyachetta, Bndayam House, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muha.mmed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkandiyoda House, .Agatti Island, 
Union Thrritory of Lakshadweep.. 

K.G. Jamal:uddin, Agd 40 years, 
S/o late Urnmer, Mariyathoda Kandawargothi House, 
Agatti Island, Union Territory of Lakshadweep. 



. 
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4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thekkeelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N. Anilkumar) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kava.ratt.i. 

The Chairperson, Village (Dweep) Pahchyat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director ofPanchayat, 
I)epartrnent of Panhayat, Kavaratti, 
Union Territory of Lakshadweep. 

. The Executive Officer/Special Officer, 
Village (I)weep) Panchayat, Agatti Island, 
Union Territory of Lakshadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Territory of i.akshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of Eakshadweep. 	. 	Respondents 

(By Advocate: Sri S. Radhakrishnan (R. 1,3 to 7)) 

54. 0A384/2013 

IshaqueA.C.,aged35,5/o.JunjesT., 
Bus Helper, District Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Ki Itan Island., UT of Lakshadweep. 

2, 	Abdul Rasak K.C., aged 37, 
S/o. Kasrnikoya P.P., Bus Driver, 
[)istrict Pa,nchayat, Kiltan, 
Residing at Kattichetta House, 
Kiltan Island, UT of Lakshadweep. 
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3. 	Noorulla S.M'.;, aged 39, Sb. Late P.S. Kunhimon, 
Bus Cleaner, itrict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT of Lakshdweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
1 . 	The Administrator, 

UT of Lakshadweep, 
Kavaratti-682 555. 

Director oPanchayat, 
Department of Piichayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 6.82 555. 

Chief Execi.itive Ofiker, 
District Panchaya•t, Kavaratti - 682 555. 

(By Advocate: Sri S. Radhakrihnan) 

55. 0A386/201.3 

Respondents 

.Jahathali P.P., a.ge:d 33 years, Sb. B.C. Uduman, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. ismail, agd 45 years, Sb. Eassa, Andrati Yoada, 
Amini IslandUnion Territory of La.kshadweep, Pin— 682552. 

Khalid Uniiam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Amini Island, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechand.am, aged 38 years, Sb. Abdul Khader, 
Mannathachtta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Anianulla A.M., aged 33 years, Sb. Ki.mju Koorumel, 
Amini Island, Union TerritOry of Lakshadweep, 
Pin - 682 552. 

Khalid A.P., aged 35 years, Sb. Alimohamméd, Aliyachetta, 
Amini 1s1andtJnion Territory of Lakshadweep, Pin —682 55. 

Jafeerulla P.C., aged 25 years, Sb. Kidave Naduvatta Chetta, 
Amini Island, Uiion Territory of I.akshadweep,.Pin —682 552. 
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Abdul Sa1aiA., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Amirii Island, Union Territory of Lakshadweep, 
Pin - 682 552• 

Nooru! Hassan K.K., aged 38 years, Sb. AbusalaKochu Kannada, 
Kallakakkat, Amini Island, Union TerritoTy of Lakshadweep, 
Pin-682 552. 

• 10. 	Jalal B.M., aged 31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin-682 552. 

Najeeb A., aged 3 1, Sb. Kidavu T.C., 
Ayeshera, Amini Island, Union Territory of 
Lakshadweep, Pin - 682 552. 

Nafeesath U. aged 35 years, DIo. Eassa Kottappura, 
Unnam, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants 

C. 

(By Advocate: Sri Shira.z Ihava V.S.) 

Versus 

The Union Territory of La.kshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Panch:ayaths, 
I)epartmcnt of Pa.nhyaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory: of Lakshadweep, Pin —682 555. 

The Village (Dweep) Panchayath, Arnini Island, 
Union Territory of L.akshadweep, Pin— 682 555, 
Represented by its Executive Offlcer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. OA 388/2013 

P.P. Amanulla, aged 38 years, Sb. Sayed 
Mohammed p.1K.., Pthiya Pandaram, Kilta.n. 

Mubaraka Banu aged 27 years, Dbo. Ibrahim, 
C. Lavanakkal I-louse, Andrott. 
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3. 	K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel I-louse, Amini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The AdministtOr, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayas, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartment of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Amini Island - 682 554. 

Village (Dwep) Partchayat, 
Kiltan Island, epresented by its Executive Officer-682 552. 

Village ([)weep) Panchayat, 
Andrott Tsland represented by its Executive Officer-682 553. 

Village (Dweep) Parichayat, Arnini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. 0A390/2013• 

C.N. Abdul I-akeem, aged 38 years, Sb. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyakoya K.C,, aged 48 years, Sb. Pookoya, 
Karupathaillarn I-louse, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakk.tda House,Kalpeni. 

C.N. I labu'abi, agd 50 years, I)/o. Attakoya, 
Che.riyannallál House, Kalpeni. 

1-lameedabi, aged 41 years, D/o. Ramalan, 



of 

Pakkath 1-louse, Kalpeni. 

A.T. Sheema1i, 42 years, DIo. Hamzakoya, 
Athanam Thdttam House, Kalpeni. 

A.K. Muthubi,.aged'53 years, D/o. Cheriyakoya, 
A!ikakkada House, Ka!perii. 

8, 	K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandamkala.m House, Kalpeni. 

Bambathi, aged 43 years, l)/o. Ahammed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., a.ged 34 years, Sb. Mohammed A.K., 
Manjiyanam i=louse,Kalpeni. 

Naseerna M.P., aged 33 years, D/o. Mohammed K.P., 
Mayamkakkaputa House, Kalpeni. 

Fi uma i rath P. aged 42 years, D/o. Sayed, 
Poodiyath 1-louse, Kalpeni. 

C.O. Balkees, aged 53 years, D/o. YussafK.V.., 
Chadachiyoda House, Kalpeni. 

B. Abdurahiman, aged 49 years, Sb. Muhrned M., 
Beerandhoda House, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, S/c. Aboobacker, 
Kuttiyachada. Hou, Kalpeni. 

M. Anwar,aged 37 years, Sb. M.P. Khader, 
Mara! 1-louse, Kalpeni. 

M.P. 1-lajira, aged 36 years, D/o. K.P. Mohammed, 
Mayarnkakkepura I-louse, Kalpeni. 

C.G. Naseema Beeguin, aged 36 yar, D/o. I-lamzakoya M.K., 
Cheriyachaman (3ath House, Ka1peni. 

K.K. Attakoya, aged 59 years, Sb. Aharned Kunji Koya, 
Kandamkalam House, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala 1-lodse, Kavaratti: 

Hussain Au, aged 35 years, Sb. Nallakoya, 
Chettipura House, Kavaratti. 



Jaffer, aged 3 years, Sb. Hàsan T.P., 
Kalad i 11ouseKavaratti. 

Basheer, aged36 years, Sb. Mohammed P., 
Kunninarne! House, Kavaratti. 

Amina, aged 42 years, DIo. Aboobacker, 
Thekiapura House, Kavaratti. 

Kadisha, aged 55 years, [)Io. Aboobacker, 
Kunninamel House, Kavaratti. 

Rahrnath, aged 38 years, D/o. Mohammed P.V., 
Alachaoppada 1-louse, Kavaratti. 

Raziyabi, aged 33 years, l)bo. Au, 
.Kunnurnpuram House, Kavaratti. 

Shamshadbeegurn, aged 31 years, Dbo. Kuttiyamrned, 
Kunnam House, Kavaratti. 

Jameela, aged 37 years, Dbo. Kunhikoya, 
Fathirna Manzil, Kavaratti. 

Lilar, aged 28 years Sb. Ahamed A.P., 
Kadapurathaillam, Kavaratti. 

Noorul Amen, aged 33 years, Sb. Sayed Buhari, 
Palalam House, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. 1-lasainar, 
Umbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
l3iranthoda HoUse, Kavaratti. 

Mohammeda1LF.P., aged 35 years, 
Sb. Aboobac;ke K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam HoUse, Kavaratti. 

Jassin C., agd 33 years, Sb. Ali K.P., 
Chonam House, Kavaratti. 

Mohammed Rafi, aged 37 years, Sb. Hairizath Haji A.P., 
Molokepura House, Kavaratti. 



Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya Alikôm, Amini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahirnan, 
Aynepura I-loUse, Kavaratti. 

Mushin, aged;39 years, Sb. Nallakoya, 
KuttithayapurU House, Kavaratti. 

AkbarT.P., aged 33 years, Sb. Kidave K., 
Tharamrnakepura I-louse, Kavaratti. 

Faizel 1-lussain, aged 37 years, S/o. Shahul Hameed, 
Pal amkakkada House, Kavaratti. 

43, Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaharn House, Kavaratti. 

Shihab, aged 35 years, Sb. Kunhirnoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 years., Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., aged 30 years, Sb. Khader, Agam 1-louse, 

Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur HouSe, Kavaratti. 

Abdul Hashim M.I., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
Urnbiyapura House, Kavaratti. 

C.P. Abdul Razak, aged 42 years, Sb. MQhammed, 
Chamayathapui a I-louse, Kavaratti 

K. Abdul Rasheed u , aged 42 years, Sb. Hamzath, 
Kunhibiyoda,House, Kavaratti. 

C.P. Raheern, aged 31 years, Sb. Hameed, 
Chandipura 1-louse, Kavaratti, 

N4.T.P. Habeeb Rahrnan, aged 43 years, Sb. Khalid, 
Melathiruvathaputa 1-louse, Kavaratti. 



I 
Moominath, aged 37 years, D/o. Kidav, 
Neliyampura House, Kavaratti. 

Halima, aged35 years, DIo. Koyamma, 
Tha1ee•1<epura House, Kavaratti. 

Sayed AbduiRaheem, aged 46 years, Sb. Haji Sayed Shaikoya, 
UmrnarhanoO'da House, Kavaratti. 

Abdul Reheem, aged 30 years, S/o. Hanizath, 
H Mannayapura ouse, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
Ulikanapura HOuse, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnãmkalam, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpura 1-louse, Kavaratti. 

Seethi K5ya, aged 39 years, Sb. Cheriyakoya, 
Edanilam I-louse, Kavaratti. 

Mariyommabi, aged 36 years, Dbo. Mohammed, 
Kattikularn I-louse, Kavaratti. 

Mohammed Shaf, aged 33 years, Sb. Ahammed 1-laji, 
Pakichipura House, Kavaratti. 

Mubeëna, aged 23 years, Dbo. Sayed Poo, 
NeliyáiTlpurall-louse, Kavaratti. 

Salmä,aged 22 years, Dbo. Cheriyakoya, 
Vadakila pura House, Kavaratti. 

Muhanmed,aged 32 years, Sb. Attakoya, 
Vadk ii apura, ;IKavãi.tti. 

Sairahanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal House, Amini. 

Mohammed All P.M., aged 27 years, Sb. Harnza, 
PuthiyaMani1, Amini. 

Chei'akoyaagd 41 years, Sb. Abdul Khader, 
Pan&ui'am Hoe, A.rnirii. 
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W 70. Cheriyoya M.C., aged 32 years, Sb. Harneed, 
Melachetaa House,Kadmath 

ShafeeV.P., aged 39 years, Sb. Ismail, 
Vadakk ilapura House, Kadmath. 

Fzeera1i N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul Harneed, aged 21 years, Sb. Ibrahirn, 
Melachetta I-louse, Kadmath. 

Najrnudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada I-loise,Ardi:oth. 

Muthubi A.K.,.aged 42 years, Dbo. Muthukoya, 
Apura1Kkat I-louse, Androth. 

1-lajarommabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkal House, Androth. 

Badardheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
AIiyathammda Bithathabiyyapurarn House, Androth. 

Asmabi, aged 38 yats, D/o, Koyamma A., 
Mayyampokkada 1-lOuse, Androth. 

Shahnaz Beegum CP., aged 3,6 years, D/o. Nallakoya, 
Chattapokkada I-Iuse, Androth. 

Fathirnath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda I-louse, Androth. 

Nusaiba A, aged 45 years, I)/o. YousafM.P., 
Achammada I-louse, Androth. 

Khau!ath L., aged 38 years, Dbo. Nallakoya T., 
Lavanakkal I-louse, Androth. 

84, 	Balha T., aged 37 years, 1)/a. Pookunhikoya, 
Thailath I-louse, Androth. 

85. Rahamth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada I-louse, Anthoth. 
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86. NaseerJ3afli4i M.K., aged 40 years, D/o.Kunhi Koya, 
Moo1akd House,Androth. 

87 	KadeesF)ornrnabi L , aged 40 years, D/o Seethi M, 
Lavanakka! House, Androth. 

Sarommabi T,, aged 43 years, DIo. Aboobacker, 
Thachery HoLise, Androth. 

Mullapoo M.K., aged 39 years, D/o. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, DIo. Koyamma K.P., 
Lavanakkal I-louse, Androth. 

Aysurnrnabi T., aged 45 years, D/o. Muthukoya K.P., 
Thachery House, Androth. 

Habeebath A., a.ged 42 years, D/o. Muthukoya K.K., 
Ayinarnmada House, Androth. 

Muthubi P.M., aged 42 yeas, D/o. Yakoob, 
Puthammadam 1-louse, Androth. 

Ramlath Beegum, aged 42 years, DIo. Sherukunhi, 

Kunnel House, Androth. 

1-lameedath M., aged 43 years, DIo. Siddiqu M.K., 
Makket House, Androth. 

SafiyaibM., aged 39 years, DIo. Nallakoya M., 
Mathilfousé, Androth. 

Rahil M., aged 39 years, D/o. Nallakoya, 
Mathil House, Androth. 

Hussaih 1.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura I-louse, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Hussai.l(., aged 48 year, Sb. Seethikoya, 
Edayaal House, Androth. 

Sayeed.4oh.thmd Koya L., aged 54 years, Sb. Kader P 

Lavanãika 1  House, Androth. 
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102 Hussain K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnahada 1-louse, Androth. 

103 lsiai1, aged 40 years, Sb. Lava Burhikage Moosa, 
Kunnwnange I-louse, Androth. 

104 Subaidabi, aged 37 years, D/o. K.K. Sayedmohammed, 
Pathada 1-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn House, Androth. 

M.P.Mohammed 1-lussain, aged 35 years, 
Sb. Kidave, Moôdainpura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchay4s, Department of Panchayats, 
AdministratiOn of the Union Territory of Lakshadweep, 
Kavartti - 682 555. 	 - 

3 	Director, Department of Labour and Employment, 
Administration of the Union Territory of Lakshadweep, 
Kavãr.tli - 682 555. 

Depaitment of Education, Administration of the Union Territory 
of Lakhadweep, Kavaratti, represented by its Director —682 555. 

I)epartnent 61 Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

[)epartnient of Women and Child Development, 
Administration of the Union Territory of Lakshadweep, 
Kavarti, iepresented by its Director —682 555 

7 	Department of Fisheries, Administration of the Union Territory of 
Lakshddwecp, Kavatatti, represented by its Director - 682 555 

8. 	DepartIent of Animal Husbandry, Administration of the Union 
TerritOry of Lakshadweep, Kavaratti, 
represented by its Director-682555. 
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9 Lakshadweep Khadi and Village Industries Board, 
Kavaratti, represented by its Chairman - 682 555 

10 Revenue Su1 Divisional Officer, Kavaratti Island – 682 555 

11 Sub Divisional Officer, Arnini Island - 682 554 

12 Assistant Engineer, LPWD Sub Division, Andrott Island-682 553 

13 akshad'eep District Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer –682 555. 

 Village (Iwqep) Panchayat, Kalpeni Island, represented by its• 
l'xecutive Officer - 682 551 

 Village (Dweep):Panchayat,,  Kavaratti Island, represented by its 
Executive Officer - 682 555. 

Village (Dwep) Patichayat, Amini Island, 
represented by its  1xccutive Officer –682 554. 

Village (wp) Panchayat, 
Kadarnath Island, represented by its 
Executive Officei - 682 553 

Village (Dweep) Panchayat, 
Androthlslatid, represented by its 
F-xecutive Officei - 682 552 	 Respondents 

[By Advocate: Sri S.  Radhakrishnan (R1-8 & 10-18)] 

58. 	0A392120•L3 

1. 	I lussain, Sb Aboosala, 
Saramappada (Konchukakada) House, 
Agatji,resnt1y working as Cleaner, 
RGS 0p161, Agatti 

2 	Shukoor, sib late Kidave, 
Pakrumu'parda F-louse, Agathi, 
Piesently wqrking as Cleaner, 
RGS Hopita1, Agatti. 

3 	Latheel, S/o Auakoya, 
Kalkandiyoda I-1ouse, Agathi, 
Pieently working as Cleaner, 
KGS 1-lospital, Agatti 
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 Hameedath, D/o Koyassan,, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS 1-1ospita,Agatti. 

 Subaida, D/O Mohaned, 
Kulalioda House, Agathi, 
Presently worl<ing as Cleaner, 
RGS 1-lospital, Agatti. 

 Ilajara, D/o late Hyder, 
Beepapada I-louse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

 Sheemabi, DIo late Shamsuddeen, 
Beepapada I-louse, Agathi, 
Presently woking as Cleaner, 
RGS 1-lospital, Agatti. 

 Abida, D/o Harneed, 
Makkiyächoda House, Agathi, 
Presenly working as Cleaner, 
RGS Hospital, Agatti. 

 Sulaikla, D/o Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

 Sulaiinan, S/01 	Hamza, 
Kalanithithiyoda House, Agathi, 
PreeiI 	working as Cleaner, 
RG 	1-lospital, Agatti. 

 Mahamood, 'S/o Koyassan, 
Amperpally Flouse, Agathi, 
Presently working as Cleaner, 
ROS Hospital, Agatti. 

 Saifulla, S/o. 
 Abdurahirnan, 

Mariyathoda House, Agathi, 
Presently working as Cleaner, 
RGS Hspital, Agatti. 

 A b~4 'R';41mari  ' 	 /6 late Harnza, 
M1.ltT1 I-tuse, Agathi, 
Presen'wQking as Dhobi, 
RGS 1-I'pitã4, Agatti. 



	

14. 	Abdi1•kde.r; S/o Umrner, 
Bill1t1voç1 d House, Agathi, 

as Dhobi, 
RGS. 1:Iospital .  Agatti. 

	

15. 	Ab.dul.laS!c.ciha1id, 
Kandaar Gthi House, Agathi, 
Preet'itly ,  'drking as Cleaner, 
RGS HOspitl, Agatti. 	 Applicants 

(By Advocate: Sri R. Ramadas) 

Versus 

	

1. 	The Adiinistator, 
n lciritoiy of Lakshadweep, U ni.  6  

Kavaiatti -682555 

2 	1 he Chairpei son, 
Vill(Dvep) Panchayat, 
AgattiJsland::,. u n i on  Territory of Lakshadweep 682553 

	

3. 	The M.dical Officer in charge, 
Cornrp.inity Health Centre, Agatti Island, 
Unir.Thrritory of Lakshadweep 682553 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl&3)) 

• 

59. OA 393/2013 

	

1 1 . 	C Mullakoya, aged 44 yeais, 
Sb ' ii 	ek Chu eyarnrnakada 1-louse, 
Kadanat .SkiI1ed Labourer, 
OffifIthe\ssistaflt Engineer Electrical, 

Kadamat. 

K.P. JàlàluddQen, aged 41 years, 
Sb 1-lainëed Madkinachetta, Kattipura House, 
Skillud [.1abouier, 
Office o the Assistant Engineer Electrical, 
Elecuul ub Division, Kadarnat 

K.P.. 1ath,.aged 31 years,Sbo late Naliakoya 
Kur1panda House, Kadarnat, Skilled Labourer, 
:Ofice of th&Assistant Engineer Electriôal, 
• Elétrcal SLivision, Kadarnat. 

.B.M. .AàdU1ged 42. years, So Harneed Melachetta, 



. 	 91 

BirivohiadHouse, Kadamat, Skilled Labourer, 
Office o 1the Assistant Engineer Electrical, 
Electrical Su Division, Kadamat. 

5. 	KY. K•unhikoya, aged 41 years, S/o late Hassainar, 
Keelàbherry House, Kadamat, Skilled Labourer, 
o Like of the .Assistant Engineer, Electrical, 
Elec t r i a l SiTh•Division, Kadarnat. 	 Applicants 

(By Advocä: Sri. R. Sreeraj) 

.1 . 	The Administrator, 
Union 'l'erritory of Lakshadweep, 
Kavaratti-682555. 

2. 	The DirectorofPanchayat, 
Department of Panchayat, 
Administration of Union Terr.itory of Lakshadweep, 
Kavaratti- 682 555. 

3. 	The Chief Executive Officer, District Panchayat, 
Kadanat-6 82 556. 

4. 	The Asistant'Engineer, Electrical, 
EIectrèal Sub Division, Kadamat-682 556. 

5 	J h Chairperson 
Vil•1eD ep Panchayat, Kadarnat-682 556. 

(By Advocei$.Radhakrishnan(Rl -4 )) 

60. OA 394i2O.1 

U.P. Jai l;$/o CO. Koyamma, aged 39 years 
working as. ... Skilled Labourer, 
Animal Husbandiy Unit, 
Union I u1oty of Lakshadweep, Kalpeni 682 557 
and . 	Umprampappada House, 
lKaIpeu Island 682 557 

Ti 	th,rkovà, S/o late M.K. I-Iarnzakoya, aged 43 years 
woln.gts S)i1led Labourer, 
AiimãI..Husbandry Unit, 
UionTeiritóy of Lakshadweep, Kalpeni-682 557 
andisi.ding at Thithiyapada House, 
Kaleni Isla6d-682 557. 

M. H'der, S/u late M.K. Yousef, aged 43 years 
Worl(tflg.S Casual Labourer, 



Animal l-!usbhdry Unit, 
Union I eliltoly o Lakshadweep, Kalpeni-682 557 
and residing it: Manch.iyanam House, 
Kalpeni.lslaild-682 557. 

4. 	K.O Mo1aned lbnLaffer,S/o K.P. Sayed, aged 44 
years, wç :kiig as Casual Labourer, 
Animal 1 lusbandi y Unit, 
Union Te.i i itoiy of Lakshadweep, Kalpem-682 557 
and isiding at Kakatchiyoda House, 
Kalpeni Jslaid-682 557. 

Y1.K. Naseer, S/o P.Cheriyakoya, aged 33 years 
working as Casuai Labourer, 
Aniha1 1-lusbandry Unit, 
Union 'l'enitOi):of Lakshadweep, Kalpeni-682 557 
and resid.ii 	M.alm.ikakkadaI-lous.e, 
Kalpen i. 1 a. hd-68  557. 

M. Kalam, S/M.C. Muthukoya, aged 34 years 
working as Casual Labourer, 
Anin'i. ii :1L1,pcii'y  Unit, 
Union I ut itoiy of Lakshadweep, Kalpeni-682 557 
ancUc id n 	t Mai al House, 
Kiëii ls 1 d-682 557. 

K.K. I\'.bhanmed Rafeeque, S/o V.K. Kojankoya, aged 45 
yeai, wo;king as Casual Labourer, 

Animal Husb.andry Unit, 
Union Territory of Lakshadweep, Kalpeni-682 557 
and 1'es.1c1init Kandamkalarn House, . 
Ka1peOi.:ld -6 82 55 7 

8 	M Ji11i16ya, /o late M C Ahrnedkunji, aged 47 years 
worku 1 	asuaI Labourer, 
Anithal 1  Iusbandiy Unit, 
Unoi edtuy of ,  Lakshadweep, Kalpeni-682 557 
md rLsiing t Maial House, Kalpeni lsland-682 557 

9. 	(.0. /\bdul Salam, S/a P. Assainar, aged 39 years 
working as Casual Labourer, 
Aiimal l-lusbajidy Unit, 
Union Tei ioi' of Lakhadweep, Kalpeni-682 557 
and residing it Kakatchiyoda House, 
Kpeni Islarid682 557. 

10 	P P M'sWaIi, S/o late Sayedmuhammedkoya, 
ag.d 4 /'eai, woiking as Casua' Labourer, 
Anicd -fushandiy Unit, 

:11 



93 

Union Territory of Lakshadweep, Kalpeni-682 557 
an. d . residiiig,ati Pokkarappada House,, 
KalpeiiIslancl82 557. 	 Applicants 

(By Advocte Sii NUnnikrishnan) 

H 	Versus 

The .Adftii•nistrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department of Panchayat, 
Union TerritOiy of Lakshadweep, 
Kavaratti,-682555 

The Chief E xecutive.Officer, District Panchayat, 
UniOi 'I'erritory of Lkshadweep, 
Kavaiatt4.2555 

The Veterinaty Assistant Surgeon; 
Village Dweep Panchayat, 
Kalpeni-682 557 . 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

61. 	OA 395I20..1 

Sai61 Abid, S/o Yusuf, aged 40 years, 
Cheiiycu+wallala I louse, Kadarnat, 
I Ielpei , rDistrict Panchayat, Kadamat 

Ab1 :hkb, S/o Sayed Au, aged 41 years, 
Ulyclietth House, Kadarnat, 
Bus Dii'er, District Panchayat, Kadamat. 

M. Khalid, Sb Nadeer, aged 43 years, 
M adurakam I-louse, Kadarnat, 
1-lelper, District Panchayat, Kadamat. 

Ayoobkhan, :S/o Kunhikoya, aged 37 years, 
Keertii,Nlaha1 1-louse, Kadamat, 
1-lelper District Panchayat, Kadamat 

(By Advoce Sit R Sreeraj) 

Versus 

Applicants 



T1ediiinisrator, 
Union 1 L 1 itOly of L akshadweep, 
Kavai t' 68 555 

The ictor5f Panchayat, 
DepàiThnt Of Panchayat, 
AdministratiOn of Union Territory of Lakshadweep, 

Kavaratti-6825 55 

The Chief Executive Officer, District Panchayat, 
Kay a ra tt i -682555. 

(By Advocate: Sri S. Radhakrishnan) 

62. OA 400I200  

P.P. Sir'a, aged 44 years, S/o, M. Subair, 
Pu.thiy.Paaam I-louse, Agatti Island, 
UniQn Tcrritoi'' of I.akshadweep. 

2, 	Noushad A1i ged 32 years,.S/o U. Sabjan, 
KcelaSaramiim Pada House, Agatti Island, 
Union Thrritory of l.akshadweep. 

2 

3. 
Respondents 

3. 	Mi., ibduNaser, aged 28 years, S/o M. Abdul Rahirnan, 
Me:lp, Uouse, Agatti Island, 
Union Ieintoiy o Lakshadweep 

4 	1 P Khhd, aged 30 years, S'o Kidave, 
Mela I1lamJ-Ious, Agatti Island, 
Uii6iiTerrqry of Lakshadweep. 

K.C. A13dd1'Shukoor, aged 38 •years, S./o Kasmi, 
IKariyaiac1tt 1-louse, .Agatti Island, 
Union Territry of Lakshadweep. 

M.P. Nizamliddin, aged 27 years, S/o M. Abusala, 
Melapuia Jlôse, Agatti Island, 
Union. le pry of Lakshadweep. 

(By AdVcit Si i N Anilkumar) 

Versus 

I. 

 

The AdhThisrator, 
Union Territory of Lakshadweep, 
Kavaratti .-68 55'. 

2. 	Th Chairperson, 

App! icants 



Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Laksh.adweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadwep-68255:1 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief' Executive Officer/Special Officer, 
Village (Dweep) Paiicha'at, 
Agàtti island, Union Territory of Lkshadweep-682553. 

The Deputy Collector/ASO, 
Agatti1sland, Union Territory of Lkshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63, 0A404/2013 

I. 	Nadirsia N,P, S/o Nal1akoy P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
[)epartment of Science & Technology- Kalpeni Dweep. 

2. 	Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island,; 
Union 'l'erritory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

V ersu S 

The Administrator, 
Union. Territory of Lakshadwep, Kalpeni. 

The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Applicants 



4. 	The Director, 
	 S 

Department of Science & Teiiology 
Kalpeni. 	1 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI ,3 & 4)) 

64. 0A406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, I  

Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal Husbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) P'anchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413!2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as. 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dwcep. 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

Applicant 

Respondents 

Applicant 
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The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department of Pancháyath, Kavaratti-6825 55. 

• 	4. 	Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

5, 	Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 

• 	(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. •OA 423/2013 

1. 	Abdul Kareem C., aged 42 years, S/o Subair P.P., 
• 	 Chonam House, Agatti. 

2.- 	iJbaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

3. 	Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

	

• 	4. 	1-lafsath M., aged 46 years, D/oUmmer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years; S/o Ahamed, 

	

• 	 Uriyoda I-louse, Agatti. 

Umilla T. P., aged 54 years, D/o Khader, 

	

• 	 Thekkilappura House, Agatti. 

Urnmer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal I-louse, Agatti. 

Aboobacker P.K., aged 31 years, Sbo Koyassan, 
Puthukotta House, Agatti. 	- 

MohamrnedT,P., aged 39 years, S/o Hamza 
Thoppumpadi House, Agatti. 

Respondents 



Sarornma M., aged 39 years, D/o Hamza, 
Mariyathoda House, Agatti 

Ashraf A.K,, aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda House, Agatti. 

Abdul iazzak R., aged 33 years, S/o Hamza U., 
Roullammada House, Agatti. 

Shaffabi PP., aged 36 years, Dbo HamzaK., 
Puthiyapura House, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the UnionTerritory of Lakshadweep, 
Kavaratti-682555. 

Director of Panchayats, 
Department of P.anchayats, 
Administratiob of the Union Territory of Lakshadweep, 
K a v a ra tt 1-682555. 

Director olEducation, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
K a v a i'a it -682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan ) 

67. 	0A444112013 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558, 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

1. 	Union 'I'erritory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 



The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pih- 682555. 

The Chaftperson, 
Village (Dweep) Panchayat, 
Kiltan island. 
Union lerritory of Lakshadweep, Pin-682558, 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshaclweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union 'lerritory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl, 2, 4& 5)) 

68, 	0A45312013. 

I. 	Hameed K., S/o Abdul Rahman, aged 36 years, 
Keelazillam H) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual laboUrer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshidweep Building Development Board, Kiltan. 

Hismitoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (I-I) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building [)evelopment Board, Kiltan. 

Ponkuni, S/o Pookoya, aged 48 years, 
Suramhiyoda (H) Ki Itan Island, 
Union Territory of Lakshdwep 
Work iig as Casual abourar in 
Laksh'dweep Building Development Board, 
Kiltan., 	 Applicants 



(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board >  
Kavaratti. 

Director of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (RI, 3 to 4)) 

69. O.A No. 488/2013 

Salmath 
Die. Sayed Koya 
Madapally House 
Chctlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

The Ad:iinistrator, 
Admintration of the Unioh Territory 
of L.akhadweep, Kavaratti - 682 555. 

The Director (Services) 
Adminisfration Of the Union Territory 
of I akshadweep (Secretariat), 
Kavaratti -i  682 555. 

Department of Science and Technology 
Union Territory of Lakshadweep, 
Kavaraihi - 682 555. 
Represented by its Director. 	 Respondents 

(By Advocat Mi. S. Radhakrishnan) 

70, OA 492/2013 



1.0.1 

K. Bushia Begum, WIo 1-lakeem, 
Aged 27 years, Casual Labour, 
Offlce of tue Veterinary Assistant Surgeon, 
Animal Husb:ndry Unit, Amini. 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: Sri V.13. 1-Iarinarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti island, Pin- 682555. 

The Director of.Panchayat, 
Departiient of Panchayat, 
Union Territory of Lakshadweep; 
Kavaratti Island- Pin- 682555. 

The \leteri nary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
U n ion Territory of Lakshadweep-682 552. 

The Chairperson, 
\/iilage (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocate: Sri S. Radhakrishnn (RI -3)) 

71. 	Oi- 499/2013 

Rahmaih Beeg.um Keeiakunnikkam, 
W/.o. Mohammed BK, 
Data Entry Operatoi (MGNREGA), 
Sub-Divisional OfI'icc, 
K.adamat Island, 
Union Territory of Lakshadweep. 
Residing at Keclakunnikkam I-louse, 
Kadamat island 
Union. Fertitory of Lakshdweep, PIN - 682 556.. 

2. 	Mohammed Shafi Qraishi Malika, 
S/n. lvi. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residing at Malika I-louse, 
K.adamat island, 



ioz 

Union Territory of Lakshadweep, PIN — 682 556 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depaitrnent of Rural Development) 
Kavaratlli. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Ern1oyment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadarnat, Union Territory 
of Lakshadweep. 

(By Advocate Mr, S. Radhkrishnan) 

72. OA 507I200 

MuthuKoya K 
CasualLabour, Street Light Maintenance 
Village Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel I-louse 
Arnini lsland, Uhion Territory of Lakshadweep 
Pin - 682 552 

. 

Applicants 

Respondents 

Applicant 

(By Advocate: Mr.TCG Swarny) 

Versus 

I. 	The Alinistrator 
Unionèrritory of Lakshadweep 
Lakshadieep Administration 
Kavartti - 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 
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Administration of the Union Territory ofLakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union Territory of Lakshadweep - 682 552 

The As:sistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan (R 1 -3,5&6) 

73. 	O.A No. 509/2013 

I. 	Maleeha Beegum K.C. 
D/o. Indeen Kandilath 
Kaval Chetta 1-louse, Androth. 

Shahida Beegum K. 
D/o. I-Imzakoya 
Kandlath F-louse, Androth. 

Subaida'M. 	- 
D/o. Kidave U.K 
Makket House, Androth. 

AyshaIegurn P.V.K 
D/o. Yoob P.1K 
Puthiy;entamveli Kad 
Androth 

Rahmath Beegum K 
D/o. 1-lamzakoya P., 
Kunhali I-louse, Androth. 

Thahira L. 
D/o. Seethi Nallal 
Lavanakal I-louse 
Aridroth. 

Subaida A. 
D/o. Syed Mohammed M. 



. 

Aliyathara I-louse, Androth. 

Fathimathu Suhurabi P.V.K 
D/o.ajed P.V.K 
Pentambeli Kad, Anuioth 

9 
	

Siyad Khan L. 
Sb, Kunhikoya A. (Late) 
Kandilath House, Androth. 

	

10. 	Raisa K. 
DI. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

	

I I. 	1-laseena Beegurn C.P.1 
Dbo. Abdulla M.P 
Chemmachery Puthiya 111am 1-louse 
Androth. 

	

12 	1-labsi P.U.P 
DIo. Fäkarukdheen K. Cheriyadam 
Ummathabiyapura 1-louse, Androth. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory 
of Lakshadweep, Kavarathi - 682 555. 

Directãte of Industries 
U nion irritory of Lakshadweep 
Kavarthi, represented by the 
Director of industries —682 555. 

Coir Supervisor 
Coir Production Centre, Androth - 682 557. 

(By Advocate: Mr. S. Raclhakrishnan) 

74. 	0A510/2013 

1-Iaseena@ 1-laseenabi Therakkal 
I heiakkl 1-louse, Kadamath 
D a t a 	Operator 
V il1ageDweep Panchayath, Kadamath 

(By Advocate: Mr.R.Sreeraj) 

Applicants 

Respondents 

Applicant 
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Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamat - 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat - 682 556 

The District Programme Coordinator 
MGNRbGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 
Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S,Radhakrishnan (Rl-3,5&6) 

75. OA 557/2013 

K.V.Naseer 
Kodavalappu House, Kilta.n 
Cook, Government Senior Secondary School 
Kiltan 

K.P.Dawood 
Kilappura I-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate. Mr .R.Sreeraj) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2, 	The Director of Panchayath 



. 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	'The Executive Officer, 
\/ i lage (Dweep) Panchayath 
KMtan - 382 558 

4. 	The Chairperson 
\/ ii lage (Dweep) Panchayath,. 
Kiltan —682 558 

5. 	The Principal 
Government Senior Secondaiy School 
Kiltan -. 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Rl-3 & 5) 

76. 	OA 566/2013 

SatiyathS 
Cook, Government 1 -191,  School 
K ad a math 
Residing at Pallam, Kadarnath Island 
Union Territory of Lakshadweep 

P.P.Isrnail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

. 	M.P.Attakoya 
Cook, Government J.B.School 
Kadamath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government .1 .B.School 
Kadamath 
Residing at Biriyommada 
Kadamai.h island 

P.Amanulla 
Cook, Government J.B.School 
Kadamath 
Residing at Kunnumpura 
Kadarnath island 
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Ummer PP.1 
Cook, Government J.B.Schbol 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

HidayathullaP 
Cook, Government J.B.School 
K ad am ath 
Residing at Kadamath Island 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.School 
Kadamath 
Residing at Kadamath Isld 

Pookunhikoya•P.P 
Watchman / Helper 
Government Jawaharla! Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

AbdullakoyaB.M 	H 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyornmada 
Kadamath Island 

ii. 	JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath, 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Head Master 
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108 I 
Government J B School 
Kadamath - 682 556 

4. 	The Principal 
Jawaharial Nehru Senior Secondary School 
Kadamath - 682 556 	1 	

Respondents 

(By Advocate: Mr.S.Radhakrishnan ) 

77. OA 567/2013 

Habeebulla PM 
Puthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath island 	 Applicant 

(By Ad\'ocate: Mr. P,V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath kland 682 556 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta I-louse, Kadmat. 

Vahida 
Marikilam I-louse, Kavaratti. 

Habusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi 1-louse, Kavaratti. 
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5. Muhammed Salih 
AyneIl)ura 1-louse, Kavaratti. 

6, Fareeda Beegam 
• Molokepura House, Kavàratti. 

 Saleem 
Pallicharn House, Kavaratti. 

 Bamban 
Nambicharn House, KaVaratti. 

 Sayed Abdullakoya 
• Chend ipura House, Kavaratti. 

 Nafeesathbi 
Poodiyam House, Kavaratti. 

 Jarnaliyäth 
Thirinipura House, Kavatti. 

 FazeelaBeegurn 
Kannipura House.; Kavailatti. 

 Ummer 
Thirinikad I-louse, Kavartti. 

4. Firozkan 
Athnachamrnada House, Kävaratti, 

15, Jaffer 
Marikilam House, Kav.a:tatti. 

 Amanulla, 
Mel a 111am House, Kavaratti. 

 Sirajudheen 
Molokepura 1-louse, Kavafatti. 

 Hiyasudheen 
Chamayathapura I-Iouse'Iavaratti. 

 Fathahudeen 
Kadapurathaba House,Kavaratti. 

 Muneer 
Kuttipapepura House, Kavaratti. 



Ashik 
Puthiya Al ikorn House,. Kavaratti. 

MuhamrnedMusthafa, 
Achadapurakatt House, Aridrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jamhar 1-lussain 
Beeranthoda 1-louse, Kavaratti. 

Muhsin 
Beeranthoda I-louse, Kaaratti. 

Rauf 
Cheti i pura 1-louse, Kavartti. 

1-lazarath 
Chungam 1-louse, Kavaratti' 

Khalid 
Thottathapura House, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

V ersu S 

	

1 . 	The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Thrritory of Lakshadweep 
Kavaratti - 682 555 

Director ofAgriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti-682 555 

Director olAnimal Husbndry 
Department of Animal Husbandry 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

\/illage (Dweep) Panchayäth Kavaratti Island 
represented .by: its Executiye Officer, 



I. 

Pin-682554 	 Respondents 

(By Advocate: Mr.S.Radhakris1'nan) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Smt.Sulfabeegum 	- 
Cook, G.H.SKadmat 
Residing at Melachetta Haijumakudi 
Kadamath Island 	. 	 Applicants 

(By Advocate: Mr.P.V.Mohanan): 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 6.82 555. 

Director of Panchayath 
Department of Panchayath 
Administration, of Union Territory of Lakshadweep 
Kavaratti 682 555 

The Library and Information Assistant 
Office of Libraiy and Information Assistant 
Public Library, Kilthan IsFand 682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

80. 0A601/2013 

kasheed Koya S.V, Sb. Abdulla Koya P.S., 
Shaiknaveed (I-I), Kiltan Island P0., 
Union Territory of Lakshadv"eep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

I. 	Union Territory of Lakshadwep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

2. ' The Director of P.anchay.àth, Union Territory of Lakshadweep, 



Kavaratti Island, Pin - 682 555. 

The Chairperson, Village (Dwep) Panchay.th, 
Kiltan Island, Union Territôy of Lakshadweep, 
Pin - 682 558. 

The Executive Officer, Viftge:(Dweep) Panchayath, 
Kiltan island, Union Territr' OfLakshathk'eep, Pin - 682 55. 

The Library and informatinAssistant, Public Library, 
Kiltan Island, Union Territo' f Lakshad'ieep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (RI, 2,4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, Sb. Hamzath, 
Sara Manzil 1-louse, Agatti. 	::;:. 	

Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 	H: 
Administration of the Urii:onTerritory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, H 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti —682 555. 	H 

Department of Education, Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Directo 	682 555, 

Village (Dweep) Panchayat, 
Agatti Island, representedby its Executive Officer, 
682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

82. OA 635/2013 

Fathahudheen K.P., aged 40 years, Sb. Sayed Muhammed Koya, 
Kattampalli House, Agati. 

Younis, aged 31 years, Sb'. Abdulla, Mariyathoda House, 
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Agatti. 

3. 	K.M. Shahida, aged 40 yeaës, DIo. Kasmi, Kuttiyam 

Mukriyoda House, Agatti. 

4. 	K.M. Amina, aged 46 year,rDIo. Abdul Rahman, 

Kuttiyam Mukriyoda Hous Agatti. 	Applicants 

(By Advocate: Sri KB. Gangesh 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, 
Dir'etorate of.1lealth.Services, 
Kavaratti - 682 555.. 

Medical Officer in charge,: 
Community Health CentreAgatti 682 553. 

4, 	Medical Officer in Charg, RjivGandhi Speciality Hospital, 
Agatti-682 553. 

5. 	Village (Dweep) Panchayat, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishian.) 

83. 0A791/2013 

Fareeda Beegurn M.I., Meppada 111am, 
Agatti Island. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the UriionTerfitory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, 
Department of Panchayats; 
Administration of Union Territbry of Lakshadweep, 
Kavaratti —682 554. 

Applicant 
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Project Manager, DesiccatdCoonut Powder Unit, 
Lakshadweep Development Corp.orl 	Ltd., 
Agatti, Kavaratti - 682 554. 

The I)eputy Director (Adrnn.),' Lakshadweep Development 
Corporation, Kavaratti - 682.554. 

Village (Dweep) Panchayat. °  
Agatti Island, represented bitsExecutive Officer, 
682 553. 	 : 	 Respondents 

(By Advocate: Sr) S. Radhakrishna) 

84. OA 82212013 

B.P. Navas, Aged 27 years, Sb. Kasthi M.P., 
Vaiiyapura I-louse, Kilthan island P..O 
U.T. of Lakshadweep. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) :. 

Versus 

The Administrator, 	1 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of Lakshadweep, 
Kavaratti - 682 555. 

The Principal, Government Hiher Secondary School, 
Kil.than Island - 682 556. 	 Respondents 

( 	 .. 
85. OA 880/2013 

MuthukoyaN.P 	H. 
Nalakapura, Ki Itan island 
Union Territory of Lakshadweep- 682 558 	 Applicant 

(By Advocate: Mr.Shabu Sreedhàran) 

Versus 

1. 	Union Territory of Lakshadweep represented 
by the Administrator 
Kavaratti Island - 682 555 
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Director of Panchayath 
Union Territory of Lakhdweep 
Kavaratti Island 682 55 

The Senior Administrtj'v Officer 
Education (District Paiibhayath) 
Union Territory of Lakwep 
Kavaratti Island - 682 

The Principal 
Government Senior Se6ndary School 
District Panchayat, Kiltã s1ànd 
Union Territory of Lakhadweep 682 558 

(By Advocate: Mr.S.Radhakrishna) 

86. 	()A 898/2013 

K,C.Abdul Khader 
Kulikaraya Chetta House 
Chetlat island 
Union Territory of Lakshathvep- 682 554 

(By Advocate: Mr.Shabu Sreehair) 

Versd 

Union Territory of Lakshd'ep represented 
by the Administrator 	1 . 

Kavaratti Island —682 555:' ; . : :. 

The [)irector of Panchaya.'. 
Union Territory of Lakshaweep 
Kavaratti Island - 682 555 

The Senior Administrative Officer 
Education (District Panchayath) 
Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

The Principal 	 I 

(3overnn-ient Senior Secondary School 
District Panchayat, Chetlt Island 
Union Territory ofLaksFadweep 682 554 

(By Advocate: MrS.RadhakrisInan) 

Respondents 

Applicant 

Respondents 



87. 0A904/2013 

KadeejaC.P 
Cheriyapurakad 
Kalpeni Island 

(By Advocate: Mr. K.B.Gangesh) 

Applicant 

Versus 

The Administrator 
Administration of the Union Teiritory of Lakshadweep 
Kavarattj — 682 555 

2. 	Sub Divisional Officer 
Office of Sub Divisional Officer 
Ka]peni Island - 682 554 	1' 

The Director (Rural development) 
Department of Rural Development 
Administration of the Union Teiritory 
of Lakshadweep, Kavaratti '—.682 555 

(By Advocate: Mr.S.Radhakrishnah'); 

88. 	OA.905/2013 	 ' 

AbdulKhaderC 
Chekkiriyammada 1-louse 
Agatti Island' 

Buar Jamhar T,P 
Theklapura House 
Agatti Island 	' 

(By Advocate: Mr.K.B.Gangesh) 

Versus 	' 

The Administrator 	.'. 
Adni i nistration of the Union Territoiy of Lakshadweep 
Kavaratti island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Respondents 

Applicants 
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Project Manager 
Desiccated Coconut Pwdër, Unit 
Lakshadweep Developrent COrporation Limited 
Agatti, Kavaratti —682555 

The Deputy Director (Almn) 
Lakshadweep Developnient Corporation 
Kavaratti - 682 555 

5. 	Village (Dweep) Panchayath 
Agatti Island represented by its 
Executive Officer - 682 553 

(By Advocate: Mr.S.Radhakrishnan) 

89. 0A939/2013 

1. 	Safiyullah K.C. 
Kuttiyachada House 
Kalpeni Island 

\ 

2 	Saifulli M I 
Melai.11arn House 
Kalpeni Island 

3 	Kunhikoya M V 
Mathil Valiyammada HOuse 
Kalpeni Island 

CI 	5 
4. 	Kidave K.O 

Kakkachiyoda I-louse 
Kalpeni House 

(By Advocate: N4r.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Upiii Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panèhayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 i55 

3 	Lakshadweep Building Development Board 
Union Territory of Lakshathveep 
Kavaratti represented.by its Secretary - 682 555 

Respondents 

Applicants 



mi 

The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 	 ; 	Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

90 	OA 942/2013 

Mohammed Ashik 
Palliyat House 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta House 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

I. 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep I3uilding Development Board 

Androth Island - 682 554 

App! icants 

•0 
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Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakee! House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
HamzaKoyaP 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110 001 

	

2. 	The Administrator 
Union 'Territory of Lakshadweep 

Kavaratti - 682 555 

	

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 
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. 

 

4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 

(By Advocate: Mr.S.Radhakrjshnan (R2-4) 

92. OA 1100/2013 

AbdulKhader C,I 
Cliandipura, Kavaratti 
Union Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lkshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti — 682 555 

Respondents 

Applicant 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnarnkulam House 
Kalpen.i Island 
Union Territory of Lakshadweep 

2 
	

Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyarnmava House 
Kalpeni Island 
Union Territory of Lakshadweep 



 

 

S . 	Fareeda Beegurn 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamve!i House 
Kalpei Island 
Union Territory of Ialshadwep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

Applicants 

The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaràtti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr. S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali,. 
Sb. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally 1-louse 
Kalpeni 

(By Advocate: Mr. l-Iariraj M.R) 

Versus 

The 1ion of India 
Repb:ènted by the Secretary to 
GoVériiient of India, 
Ministry of Home Affairs 
New Delhi —110001. 

Respondents 

Applicant 
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The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

Respondents 

 

'These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Hon'ble Mr.J ustice A.K.Basheer, Membefl 

Applicants in this hunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants, have been working on casual/daily wage basis in various 

departments under the Adminisiration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For, the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of' all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue of' a direction to the respondents to regularize their services. In the case of a 

few others Who have be7n retrenched on completion of the period of engagement, 

the prayer is for issue direction to re-engage them. 



.. .. 	

t2.3 

The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under, the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal h.as no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoyci and others —2005 K/-IC 248. It is further contended by the 

learfled counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases.is  that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not agaihst sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention: - 

Secretary, Slate of Karnataka & Others Vs. Umadevi and Others - 
(2006) 4 5CCT 1. 

State of Rajasthan Vs. Dava Lal - (2011) 2 SCC 429. 



(i 

Saiya Prakash and Others Vs. Stale of Bihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Doyanand and Others - (2008) 108CC!. 

R.N.Nanjundappa Vs. T Thimmiah - (1972) 1 SCC 409. 

,Jeernon V.R. Vs. SiaieofKerala - 2012 (!) KHC 397. 

Stale of Kerala Vs. Valsamma - 2012 KLT 294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	in the abo'e cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January .  1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in' OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or NonPanchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similar'y it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 
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has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the, above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment andfair opportunity to 

compete for employment. While dealing with irregular appointments as 

distingiished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - AIR 1967 SC 1071; 

1?.N.Nanjundappa - (1972) 1 SCC 409 & B.N.Nagarajan -- (1979) 4 SCC 

507 - as a one time measure. 
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0. 	A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed.that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularizalion. J?egularizalion is not a mode of appointrhenl. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made fir not scrupulously following the conditions precedeni 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the same must be done within the 
Jur corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. 4 In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments aVailable in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court he!d  that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 



In Nanjundappa (Supra), the, Apex Court had held thus:- 

Jf the appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. Rat Ulcation or, regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Urnadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is' that 	the authorities concerned, be, it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/Distri ct Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly' appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Urnadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been 'working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing tF\e, funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 
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any data as regards the actual requirement of employees in various 

departments under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number of jobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those postsJor years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local' Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants 'have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, 'aggrieved by the failure of the Union of India 

and theLakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Unionof India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 
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to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Soci,ty. 

Grant-in-Aid was provided to meet the additional, expenditure 1d the 

Society used to manage the Scheme. Later, Island Councils were brought' 

into existence as per Island Council Act. 	Still 	later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dwèep) Panchayat. The casual labourers who had approached this 

tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Dearlment of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats fbr granting 
tempOrary status to casual labourers as per the parameters of the 

.schéiie. 

The first respondent, i.e. the Union of India in the Ministr,v of 
Personnel, Public Grievances and Pension, would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these ordeis and until the Lakshadweep 
Ad,nimist ration prescribes the scheme to the Panchayats for 
regularizalion of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 

thç regular vacancies in Group D which would be kept reserved for 
the regularizalion of tht casual workers under the scheme. 

(ci,) No casual workers, including the applicants, who are in the 
service of the Panchayals on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
forfresh recruits. without considering them for the grant of temporary 
status if eligible as per the scheme. 

20. the Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 
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Tribunal in Original ApplicationsNo.1297 & 218 of 1998 had rejected an 

identical relief claimed by.some oher casual labourers, holding thus:- 

"We have carefully peru'sed the pleadinEs and other materials on 
record. We have also given our anxious consideration to the, rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth./Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper, authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
certificates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants háve not adduced any evidence to show that they 
were appointed against any posts sanctiofied or approved by the 
Lakshadweep Administriiion................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by t/e administratio/z and that would ma/ce all 
the djJerence. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor b ..v way of dai4,v rated 
wages to the unemployed local persons.................. 

Neither the Panchayat quthorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned 'by the Administration could be considered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the UT Administration to 
prevent misapplication of funds granted. to the Village/District 
Panchayai for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate." 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 
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After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporaiy S/a/us & 1?egularizaiion) Scheme 1993 and prescribe it 
prospectively to the Panchayais for granting temporary status to 
casual labourers. The direction given to the Panchayal not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not frill within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in GA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

• in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagernents/retrenchments also have political colours. 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March .7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained, in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to 'hire and fire" employees. 1-lowever, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 
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development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this, context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counseJ as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

28, Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual' labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The 'learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put'in more 

than 4 years of service. 

29. The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very 'few who have 

been working for 2-3 years or less. Most of them are still contini;'g on the 

'basis of interim orders passed in these cases. 

\ 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qUalifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim orcier or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the inteivention of the 
Courtirribunal), (b) the qualifications prescribed in some cases; (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (a) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categorie 
of applicants though till now, by a common order on 4"  Juhe, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation/lTl and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Maha (ma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 
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Those who come under the MGNRGS scheme 

Those who are mere casual lab qurers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/Islandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum, of 100 days, :which .would enable 'those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be qisengaged after they have been granted 
100 days of work and herea gain, fter giving, them, a notice of two 
weeks before disengagement.  

In respect of (C), if the scheme under which' the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shallnot be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No,. 
507 of 2013), if falls.under (b) or (a): 'above, i.e. with more than ten 
years of service or with specific qualification such as 'matriculation or 
the like (here stated to be lTi), he . shall be re-en gaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some atteiipt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 



judgment of the Division Bench of the Kerala High Court in O.P.(CM) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days 

employment in a year to maximum number of people. 

32. 	The short question thatarises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticedalready that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Adrninistrat.io.n or .  Panchayats in their 

anxiety to give some solace, to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized.It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued.in service 

for a large number of years. 

33. But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last S to 10 years is also 

ecivally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other esential qualifications to the extent 

possible, when fresh reeruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extrtnely essential and unavoidable) is streamlined so 

as to avoid unnecesary Legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island, 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. 1-lowever, the Administration 

shall address the issuerelating to alithese employe'es:who have been toiling 

for years together on casual. basis, with utmost compassion, and give 'them 

the benefit of relaxation in age, educational, qualifications etc.. while making 

regular recruitment. 	. 	. 	. 	 . 	. 

Original Application Nos.. 212,266, 268, 299 5  325, 347 354, 366,' 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed . of with above 

directions. 

As regards other Original AppLications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordets in force as on today shall remain extended till 

April4,2014.  
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